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THE DEPUTY CHAIRMAN : Yes; not reply; he would intervene in 

the debate.   Now, we will take up the Short Duration Discussion... 

�� �����
 ������ (�@� '*#:):�.M�, ���	 (� 
���-� ह.E  

.��/���-:Q��	 
���-� *D� �ह[E Once the Chair starts talking 

something else, "	�� 
���-� #u� ह+ 7	�� हNE  

SHRI EDUARDO FALEIRO (Goa) : Madam, as regards question of 
withdrawal of the Bill,... 

THE DEPUTY CHAIRMAN: It hasn't been withdrawn yet. When it 

comes to the stage of withdrawal, you can raise your objection then. It has not 

been brought at all. 

Now, we take up further discussion on the international situation 
arising out of the terrorists attack on WTC in USA leading to international 

intervention in Afghanistan, its impact on India and its ramifications, and the 

response of the Government in regard thereto, raised by Dr. Manmohan 

Singh on 22
nd

 November, 2001. On 23
rd

 November, 2001, Shri P. G. 

Narayanan had concluded his speech. Now, I call Shri Arjun Singh to make 

his contribution. 

SHORT DURATION DISCUSSION 

International situation arising out of terrorists' attack on W.T.C. in U.S.A. 

leading to intamational intervention in Afghanistan its impact on India and its 

ramifications and the response of Government in regard thereto - (contd.) 

SHRI ARJUN SINGH (Madhya Pradesh): Madam Deputy Chairman, 

I am grateful to you for the time given to me to make some observations on 

this issue. The hon. Leader of the Opposition, while initiating this debate, has 

made quite a comprehensive reference to the main issues involved. So I will 

not repeat them and take the time of this House. The dastardly incidents of n
m
 

September in Washington and New York have to be eondemned by all sane 

people in the world... 

SHRI NILOTPAL BASU (West Bengal) : Madam, the External Affairs 

Minister is not there. It is not becoming of the Government that the External 

Affairs. Minister is not present in the House when this discussion is taking place. 

THE DEPUTY CHAIRMAN :   The External Affairs Minister is coming 
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...(Interruptions)..yes; he has come.   The Left should sometimes look at the 
right... 

SHRI ARJUN SINGH: The right also should, sometimes, look at the 

left. 

THE DEPUTY CHAIRMAN:   Yes, Shri Arjun Singh. 

SHRI ARJUN SINGH: While we all condemn this dastardly act -- it is 

the manifestation of global terrorism at its worst -- we must also, certainly, 

know the anatomy of global terrorism, understand its complexity, its 

dimension so as to equip ourselves, as a civilised nation, to combat with that. 

In India, we have had a very early acquaintance with this phenomenon. 
Within six months of our becoming independent, the Father of the Nation, 

Gandhiji, was gunned down while he was in a prayer meeting. It was a bizarre 

thing seeing the apostle of peace and non-violence being gunned down in this 

manner in the presence of hundreds of people. When I said, 'anatomy', this 

has to be looked into. It is the twisted minds, the bigoted views of some 

people, which can whip themselves up into frenzy and commit crimes against 

humanity. And that is the crime that the world viewed at that time. It is also 

true, and our experience shows, that plural societies, multi-religious societies, 

multi-cultural societies are more easily amenable to this kind of crime 

because such societies normally have a democratic ambience, and in a 

democratic ambience, naturally, the freedoms that each one of us enjoy, give 

us an initial advantage. But it is all the more necessary, Madam, that the 
leaders of such societies, Governments of such countries must realise that 

global terrorism does not require merely a gun against a gun. That is 

necessary, no doubt. But it also requires the will, the capacity and the 

determination to see to it that the legacies that a nation has of a composite 

culture, a society where every one is considered equal, where liberal ethos of 

centuries are crystallised into ways of thinking and acting, are also preserved. 

I am quite sure that the Prime Minister, who was in the forefront of trying to 

forge the will against global terrorism will keep this in mind, specially in the 

case of India where even today, unfortunately, such diseased minds that are 

at work do not hesitate to pit religion against religion, community against 

community for their narrow political gains. I am quite sure that the weight of 

the Prime Minister's authority will be on the side of those elements that are 
determined and committed to combat these influences.. It will be something 

which we as a nation can contribute to the arsenal of those fighting against 

global terrorism.    If we succumb, and if we allow ourselves to be swayed by 
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narrow political considerations, then, in fact, we will be helping the global 

terrorists to perpetrate those acts. 

There were two other subsequent instances in India of terrorism. The 

first was on 31
8l
 October, 1984, when the Prime Minister of India, Shrimati 

Indira Gandhi, was assassinated. I only state this as a point of reference; I do 
not want to elaborate on it. And then, subsequently on 21

8l 
May, 1991, a 

young visionary, a dynamic leader of this country, Shri Rajiv Gandhi, was 

killed in a bomb blast at Sriperumbudur. 

Therefore, I quite understand and I appreciate the concern of the 

Government to combat global terrorism. And we are all behind the 

Government in their effort to do it. But these efforts need to be taken, keeping 

in mind our broad commitment to democracy, civil liberties, human values and 

the overall necessity to preserve our composite culture and our composite 

society. It is in this light, Madam, that the Afghanistan situation, in my view, 

has to be viewed. We are all aware of what has taken place there; we are all 

aware of all aspects of the tragic trauma through which that unfortunate 
country has been going through for the last two decades, and we are all aware 

of the kind of violence which has rendered apart that unfortunate country. Our 

concern now, therefore, is that this conflict in Afghanistan must be brought to 

as speedy an end as possible, without any other consideration and we would 

like that the role that India has played to bring about a Government in 

Afghanistan which represents all the ethnic, cultural and political streams of 

that society, should be taken to its logical end; and I fully support the approach 

of the Government in this matter. Since this whole situation deals with the 

matter of global terrorism, I would request you, Madam, to permit me to make 

a reference to the particular incident, of the assassination of Shri Rajiv Gandhi. 

From every point of view, under every definition, all the ingredient elements of a 

global terrorist act are available in this incident. An organisation which has 
been identified and accepted as a terrorist organisation by the world 

community and our country also, was behind this. The highest court of this 

land had, in fact, convicted a few of them who were, actually, in the 

perpetration of this crime. So, the country has taken some steps. Now, I would 

like to tell the Prime Minister -- and I am sure he is fully aware of this -- that 

those people who from behind the thin veneer of social and political standing, 

plotted this crime, who were the conspirators in this crime have still to be 

brought to book. The Government of India is conducting an inquiry through the 

MDMA, which is working under the CBI, in this regard. My request to the Prime 
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Minister is that now that the focus of the world has been put on such crimes 

which are considered to be crimes against humanity, this crime, which is also 

a crime against humanity, should engage the attention of the Governments 

which are directly involved. This must be treated as a global act of terrorism. 

All the elements that go into the investigation of such a crime should be put 

into motion, if they have not been done already. I may inform the House that 

the organisation which is inquiring into this matter has already sent 

international letters rogatory to 23 countries of the world, which means, the 

threads of this conspiracy are international. It is necessary, therefore, that in 
order to appear sincere and in order to appear that we really understand the 

nuances of these acts, the Government goes into the inquiry with this in mind, 

and create an organisation which has the power --is not restrained or can be 

brought under any influence -- to go to the root of this matter so that these 

people are unmasked and they are visited with the.severest penalties that we 

can provide under the law of the land. It is only then that we can prove that 

our commitment to fight global terrorism has indeed been taken by us 

seriously. 
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THE DEPUTY CHAIRMAN: Now, we have five minutes to lunch. Our 
next speaker is Shri T.N. Chaturvedi. $�%�o-� 7�, Q� �	�$ 
��, �+'�	 $	ह��� �� 

2� �	�� '�$ ��  �	- �+'��� �	 Q� '�$ ��  �	- ह� �+'���, �N 7_-� �M7	�� �� -P�? 

SHTI T.N. CHATURVEDI (Uttar Pradesh) : My colleague, Shri S.S. 

Ahluwalia, is not well. I have just been asked to speak. So, I will be speaking 

after lunch. 

THE DEPUTY CHAIRMAN:   So, you will be speaking after lunch? 

SHTI T.N. CHATURVEDI:  Yes, Madam. 

THE DEPUTY CHAIRMAN: Okay. Then, as I have announced, 
intervention of the Foreign Minister, the Leader of the House, will be at 4.30 

p.m.  Now, we adjourn for lunch, till 2 o'clock. 

The House then adjourned for lunch 

at fifty-eight minutes past twelve of the clock, 

till two of the clock. 
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The House reassembled after lunch at  two minutes 
past two of the clock, 

{THE VICE-CHAIRMAN (SHRI RAMA SHANKER KAUSHIK) in the Chair] 

.��/�@�B (�� ��� :��� �,�:�): *� ह� "��%^ �	9� *����	 �� �_M� p�M "��,� 
�� ह%( Q����	-� ह�'& "� Fu��� *���8Jp�� IKA
� �A	 F"��  �
�<	�K�s� *2�	
�K�	� �� 
*���8Jp�� *��:G��, D	�� �� F"�	 LD	� �A	 F"��  �
�<� �� F" "���� �� "��	� �� 
L
�
a�	 ��  "���� �� M	. ���+ह� c"ह 0	�	 22 �����, 2001 �+ Q��D �� �1 $$8 �� $$8 ����� 
E $�%��-� 7�, Q� �+
'(E  

SHRI T.N. CHATURVEDI -: Sir, I am grateful to you for inviting me to 

participate in the discussion, which was initiated by the Leader of the 

Opposition, Dr. Manmohan Singh, in an extremely erudite and enlightening 

manner. He raised a number of issues; it is not for me to give any sort of a 

reply. I might, at some places, try to give my own personal reactions and 

responses to some of the points that have been made. 

I listened to the presentation of Dr. Manmohan Singh, with the 
attention that it deserved. Fortunately, I was in a position to listen to most of 

the other hon. speakers on this very important subject. And, therefore, it is not 

for me to repeat many of the things that have already been said. But I think 

some of the points need underscoring and some need clarification. In the first 

place, I would like to mention that this forenoon, an hon. Member raised the 

point about the anatomy of terrorism; its genesis, its growth, its form, and the 

complexion it takes. But it is not for me, at this moment, to go into all those 

details because a lot of international literature has been produced on the 

subject, and tonnes of pages have been written, including an encyclopaedia 

on this particular subject. But I certainly believe that our country has been a 

victim of terrorism since long, as our great leaders like Mahatama Gandhi, 
former Prime Minister, late Smt. Indira Gandhi, under whom I had the privilege 

to serve, and Shri Rajiv Gandhi were all assassinated. And, all these things 

compel us to think as to what terrorism is and how it could be tackled. All the 

Governments, since independence, have been endeavouring their best to see 

that the culprits, who have escaped, are held to account - no doubt, some of 

them have been punished. As far as Shri Gandhi's case is concerned, I need 

not go into that. But one cannot take any umbrage at the feeling that has been 

expressed, as ours is a multi-cultural society and all of us, including this 

Government, are wedded to that particular concept. We not only believe in 

Vasudev Kutumbkam, but also believe that all routes and all religions lead to 
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God; to the Truth, whatever way or word we may adopt to recail that great 

Power. I would also like to mention that we cannot apponio i blame to any 

section or any group. Rather, we are required to put our minds together, have 

a sense of self-introspection and to see that the ideas which lead to particular 

'isms'; the ideas which lead to fragmentation, or divisiveness, are eliminated. I 

think, the entire political section of this country, and every informed citizen, 

owes a responsibility for this. Mr. Vice-Chairman, Sir, I listened with great 
interest to my friend, Shri Janeshwar Mishra. He has felicity of expression and 

lucidity of expression. He also evokes a^ lot of emotions in each of us, in a 

very laudable manner, when it comes to the question of human sufferings, 

whether in this country or elsewhere. I, certainly, share his sentiments. 

I would like to make two points. The first point is, since 
independence, it has been the responsibility of the Government to protect and 

to defend the borders of our country. I think, there have never been two views 

on this. A reference was made to the phrase 'Mahaprabhu' and so on. I would 

not go into that because I have got limited time of thirty-eight minutes. I would 

only like to mention that as far as India is concerned, it has always followed an 

independent policy, which takes into account certain principles of morality, 

ethics and traditions of the freedom of movement. That was why many of the 

hon. Members mentioned it as a bipartisan or a multi-party stand-point, and 

there was no division. But all I want to say is this — it has also been made 
clear by the Prime Minister in this House, more than once - that India is not a 

'banana republic' India will preserve security, and its economic sovereignity 

cannot be bartered away under any circumstances. He has said this in this 

House. And I think, both the Minister of External Affairs and the Prime Minister 

have repeatedly made it clear at different forums during their recent visits. 

They have made it clear that as far as India is concerned, it is fully equipped 

and is capable enough to meet the challenge of cross-border terrorism. But 

Sir, if the letter was sent to USA, it was not a petition; it was not a 

supplication; it was the expression of the agony and anger of this country to a 

country which has been designated or called as 'Mahaprabhu'. But, so far as 

we are concerned, every country is a sovereign country; all have equal rights 

and liabilities and that is why, I do not believe that this world can any longer 
be divided between the 'Mahaprabhu' and others. 

Sir, the other point which I would like to make is in relation to a 

comment that was made by Shri Janeshwar Mishra, though he is fully entitled 

to do so.    With the same respect which he has for the Prime 
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Minister and which I have for him, I would like to mention that whenever the 
question of rationalisation or a little bit of dilution in the security of many a big 

leaders in this country comes up there is a lot of song and dance and it is said 

that this Government wants to compromise with the security of these big 

leaders. He has also mentioned that we are living in an atmosphere of 

terrorism. So, Sir, when the atmosphere of terrorism is there, then, certainly, 

the decision to dilute or increase the security of WIPs lies with the persons 

who are responsible for maintaining the security of these people, and not so 

much with the persons who are to be protected, whether it is the Home 

Minister or the Prime Minister. I fully agree with him that any war is an anti-

thesis of civilisation. During the First World War, when Bertrand Russell was 
asked as to why he was not participating in the war, which was to save the 

civilisation, Bertrand Russell, in his own inimitable way, said, "I represent that 

civilisation." So, I fully agree with him that all wars, civil wars, somehow or 

other, choke the stream of civilisation. That is why I was pleasantly surprised 

to read that the Prime Minister, while on his visit to Moscow, could find time to 

address the Soviet indologists and taJk to them about the cultural, literary and 

other relations which this country has had with the erstwhile Soviet Russia 

and even earlier. It is a very long history with which all of us are familiar. I 

think that you have the ring of the interactions of civilisation in the various 

addresses that he gave this time at various places. 

Sir, I want to make one or two other general points. We are very 
touchy when anybody tries to equate us with Pakistan. We are one of the 

original members of the United Nations, but Pakistan is a new member of the 

United Nations. Sir, I think, it is not right for us to be equated with Pakistan, 

and many a time in this House as well as that 'we are a much bigger nation', I 

say this not with any chauvinism, but with as much feeling of national pride as 

Shri Janeshwar Mishra, and which, I think, every citizen of this country shares 

and cherishes. Sir, as far as national pride and national self-respect is 

concerned, there is no question of any compromise. It has been said that 

'India hustled through in giving promises and assurances that it will extend all 

facilities even before they were asked. Sir, this is really an index of the 

principled stand of this Government, not only of this Government, but also of 
the Government of India, that, so far as terrorism is concerned, whatever may 

be its genesis, whatever may be the places, India is opposed to it. So, that 

assurance has really flown out of that commitment; it has emerged out of that 

commitment and out of that principled stand, and India was not desperately 

seeking any special gain for it. 
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This was the indication. If I may say so, India was telling the entire 
world that if other countries are also affected by terrorism, India was ready to 

extend whatever help it can. It was unfortunate that there wai. a belated 

recognition of terrorism in other countries, including in the United States of 

America, though it had been experiencing it for the last 20 years. Even from 

my memory I can say that it had experienced it even in Marine barracks in. 

Beirut. It had an experience of it in Tanzanian and Kenyan embassy 

explosions. It had an experience of it in its flight No. 103 while flying over 

Scotland. 

Recently we had initiated in a mere and discussion about it for a International 
Convention against Terrorism. The principled stand that India took was an 
assurance of the Government of India that it would not be found wanting in 
extending all facilities to fight terrorism wherever it existed. We would not 
hesitate in condemning terrorism wherever it existed. There has to be a 
genuine international effort to fight terrorism of all kinds anywhere in the world. 
Unfortunately we find today that our neighbour, which is the creator of 
terrorism, is standing along with the United States of America, which is the 
victim of terrorism. That is why I say they had a belated wisdom. -�� Q�-, 
-%sK� Q�-E  Sir, I am not going into the history as to the way of terrorism the 

United States has allegedly committed or what happened during the Cold War 
in the Soviet Union or done by it. I am not speaking on that because it is now 
history and I do not have enough time to discuss aH this. Moreover, it is not for 
me to defend either of the two. But, so far as India is concerned, our 
Government even at that time did condemn such incidents.. Pakistan is now in 
the vortex of a dilemma and is reaping the whirlwind of what it had sown 
earlier. 

I would now like to draw your attention to one thing. In an enlightened 

tone, the Leader of the Opposition had raised several issues --misgivings, 

doubts and uncertainties -- which, we all, as citrizens of this great country 

share. I thanked him earlier and I thank him now again for having said all this. 

I would now like to draw your attention to what the Prime Minister had said in 

his suo motu statement. This discussion hinges on what he had said after his 

visit to three countries. During the visit he focused on the issues of broader 

and long-term bilateral relationships with the countries he visited. These visits 

also provided him an opportunity for consultations on important international 

issues, including the campaign against terrorism and post-conflict challenges 

in Afghanistan. He said: We are worried about cross-border terrorism and 

terrorism in general.   We are 
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worried about post-conflict challenges in Afghanistan, because we have 
relations.with Afghanistan since our ancient past. Even in the Mahabharata 

we have a mention of Gandhari and so on. I have with me a paper which 

traces different historical links. Even when we read Pt. Nehru's autobiography, 
there is a mention about Afghan Princess, who came and met Pt. Nehru. 

Not only of Tagore's Kabuliwala, but other things also. We have also 

been having a strategic interest in Afghanistan all along. I think, probably, on 

these concerns some more elaboration would be supplied or furnished by the 

External Affairs Minister. My humble submission is that the visit of the Prime 

Minister should be seen in the broader long term perspective because it 

concerns the long-term agenda of our bilateral relations with these countries. 

That is why he talks of Russia and fulfilled a bilateral decision of having an 

annual summit. Similarly, the visit to the United States; the Vision statement 

that was signed also talks of further strengthening of bilateral relations. 

Sir, I just want to draw your attention to one aspect. It has been very 
much said, and there has been some kind of a hype in the press in a different 

way, that the visit of the Indian Prime Minister did not receive that much 

attention in the media, compared to others. In 1976, I was in the United 

States. I remember opening pages of the Washington Times. I also remember 

the visit of the then Indian Prime Minister and what kind of attention he was 

given in the media, except the press conference. Then, I was held up in 

Washington due to some unfortunate circumstances. I even contacted some 

members of that delegation. The same thing happened when another Indian 

Prime Minister visited the U.S. and addressed the Congress. We have all read 

about it. So far as the foreign media is concerned, we know how they treat us. 

That is why, in their psyche, again and again, it is to be dinned. India is a big 
country and its people; with the potential which they themselves very often, 

talk of us, cannot be taken for granted. 

Sir, I dp not want to compare a leader of a great democratic country 

with a dictator. There is no point even in saying what kind of a reception he 

got one; for lunch and another for dinner. Somehow I consider it as not 

relevant. President Musharraf might have derived some satisfaction, might 

have scored a point on public relations. But I wonder whether he really came 

back with any solid gains. I would just like to mention some of these. On the 

other hand,  I think our Prime Minister's visit focused on 
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bilateral relations. We read the two things; the joint statement and the 
Moscow Declaration; and the reference to "double standards." I am gladthe 

Declaration again emphasised the point on cross-border terrorism. I do not 

know whether you will permit me to read out the different portions of that joint 

statement by President Putin and the Indian Prime Minister, Shri Atal Behari 
Vajpayee. Of course, I do not want to go into those details. But I just want to 

say that the Moscow Declaration on international terrorism was signed by the 

Prime Minister of India, Shri Atal Behari Vajpayee and the President of the 

Russian Federation, Mr. Putin; and a number of other bilateral agreements 

were signed for strengthening cooperation in other 

fields. It is the cooperation in other fields which are of long-term interest to us. 

I am confident that this will strengthen the capability of this country to take on 

terrorism from whatever country or from whatever source it comes. The other 

day, our hon. friend, Mr. Roy Chowdhury said, "If we want to stand and be 

respected and counted in the world, then, it is question of developing our self-

reliance in everything" -- self-reliance not in any narrow sense, not in a 

parochial sense, so that we can have enough economic strength. We must 
remember the necessary social cohesiveness flows from the prosperity of 

every section of the society and then no country in the 

world can take us for granted. 

A very significant paragraph in that Moscow Declaration is about 

voices being raised often about self-determination and so on. This was earlier 

also said by a former Prime Minister or the last President of the Soviet Union 

when he came to the country. Here also, it has defined the limits of self-

determination. Many people try to promote divisiveness in the country in the 

na^rne of talking of unity and self=determination. Somehow or the other, they 

use this word. That has been completely buried in this statement. It is said, 

"In multi-ethnic democratic countries such as India and Russian Federation, 
violent actions have been perpetrated under the slogan of self-determination. 

In reality, the present acts of terrorism, in most cases, have international 

links." It is again a matter of great satisfaction that not only President Putin 

talked about the double standards. I am sure it will go home to the other 

countries in the world. 

I would like to touch another aspect of the joint statement. An issue 

has been raised about Jammu and Kashmir by many members. I think many 

political commentators, very perceptive commentators, have also mentioned 

that so far as these visits of the P.M. are concerned, in the discussion of the 

United States, three words found little mention and they 
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are Pakistan, Musharraf and Jammu and Kashmir. And that shows that the 

focus, the intention of the Prime Minister, was not prompted by the exigencies 

of the moment. Something happened to them. But I think it is a long term 

perspective that motivated the visit. 

There are four or five important issues to which I would like to refer. 

There was an agreement that both the sides acknowledged an active role for 

India, in consultation, on the political and economic future of Afghanistan. 

That is of important concern to us. In this regard, it was also mentioned that 
Richard Hass, pointsman for Washington, will, probably, be visiting. The 

second thing is, I think the agreement to expand cooperation on prevention of 

proliferation of sensitive technologies and weapons of mass destruction and 

applications including provision of additional training and programmes and 

equipment. Sir, this is also important because we have been also concerned 

about the CTBT and views have been expressed in this House many a time. I 

think this is another important matter in which there has been a good initiative. 

Another point which was very relevant for us is, they agreed to 

discuss ways of stimulating bilateral high technological commerce, including 

dual use of technology. The subject of dual use of technology has been 

reopened. I have no doubt that this will be to our advantage and we are to 

take note of this so that we can prepare ourselves. 

Another point is about expanding space cooperation in civilian and 

scientific fields. I have a feeling, and I share it with you, that this is a marked 

change from the days when the United States itself drew a line about 

discussing this dual use of technology. 

Sir, I will just take two more minutes. Many other subjects of 

important nature were discussed. One notable outcome of the visit is to 

separate energy sector from the environment in the future discussions. This is 

expected, significant^, to develop a regulatory framework for commercial 

projects, including our energy security. If I might say, the United States also 

agreed to resume three security-related projects, our atomic reactors which 

are ageing with which we have been concerned. Sir, I would also like to say 

two words about the United States. What was the game which they have 

followed so far as Pakistan is concerned? That is about the one billion dollar 

loan, part of which had already been announced by the United States 

spokesman Richard Bausher even earlier. This is one. But I fully share Dr. 

Manmohan Singh's concern and his view-point and I would also 
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like the Government to be conscious and to never let down its guards. We 

have to be alert that this money is not used for military equipment, etc. We 

should be alert in that. 

The second aspect is, they never gave any assurance to Pakistan, 

that they will be arbitrators or mediators between the two countries. At no 

stage, anybody said anything about J & K. All of them, including Benazir 
Bhutto yesterday in Delhi, said that the two countries should resume their 

bilateral dialogue. And that falls within the purview of the Simla Pact. That is 

what we talk about. So, where is the pressure on India? The Prime Minister 

himself said, with reference to the message that he received from the 

Canadian Prime Minister on the American soil itself, "This is a matter for India 

to decide." I do not want to go into the question whether now India should go 

prepared, or if India went unprepared when the Agra Summit took place, 

because this is what was clarified at length by the External Affairs Minister 

and he can clarify much more if needed. 

I may even mention that even in the Musharraf-Bush statement, 
there was caution probably, there was a prodding to him as to what kind of 

government he should have. "Both understood the importance of Pakistan to 

have a successful transition to democracy in the year 2000." I think there was 

some prodding. Probably, there was the same kind of prodding to the 

President of Pakistan when he called up the Prime Minister of India, trying to 

denounce the assault or attack in Kashmir, on our J & K Secretariat, killing a 

large number of people. That itself is an admittance that there are people who 

are coming from the other side and there are many other concerns. 

Particularly, one of them was that Taliban might find their way to Jammu and 

Kashmir. I think we have to be careful about it. Even if they are holed up in 

Pakistan, they may try to destabilise even that, regime. We want even a 

strong and stable Pakistan because that is in our interest. That has been our 
policy. They may lie low and, after some time, they may try to create some 

further problems so far as a part of our country, Jammu and Kashmir, is 

concerned. It is true that India developed further this idea of G 6 plus 2. 

And this point was raised by Dr. Manmohan Singh also. I would like 

to mention that the United Nations has mooted the idea of grouping of 21 

nations, which includes India, to facilitate the socio-economic reconstruction 

of Afghanistan and also its political reconstruction. We are really interested in 

this matter. In view of India's links and the humanitarian help and the other 

help which was mentioned and our links or our contacts 
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with the Northern Alliance, I hope that no groupings can ignore the India's 

stand and the India's view-point in the political arrangement that Afghanistan 

may have and it has rightly been stated by the Prime Minister that such a 

grouping should be broad based, it should be all inclusive of the ethnic groups 

and it is the people of the country, who ultimately, should decide this. So, I 

don't think that it is the Maha Prabhu from outside who will determine these 

things. There may be a period of transition, and it has happened in many 
countries. But ultimately, J have no doubt in saying that we have every 

consideration in our hearts for the people of Afghanistan. We really suffer 

when they "suffer, and that is why, one of the earliest steps was that Indira 

Gandhi Hospital should be revived, it should be revitalised and reinforced. 

Our representative has also gone for a meeting in Bonn, where this 

discussion has already started. I will end by saying that India has all along 

taken the principled stand in all respects, and the visit of the Prime Minister 

was not just directed to the question of Jammu and Kashmir or the cross-

border terrorism only, but to the question of- global terrorism, and that was in 

conformity with the long term vision, the long-term interest, the bilateral 

dialogues by which this great country stands among the great countries like 

the Soviet Union and the United States. Thank you. 

SHRI KAPIL SIBAL (Bihar): Mr. Vice-Chairman, Sir. I consider it my 

privilege to participate in this Short Duration Discussion on the international 

situation arising out of the terrorist attack on the WTC, leading to international 

intervention in Afghanistan, its impact on India and its ramification, rather the 

response of the Government of India in regard thereto. Much has been said 

during the course of this debate. But I am afraid that we have not yet focused 

on the real issue in. question. Where did India, as a country, stand prior to 

black Tuesday, September 11, 2001? Where does India as a country stand 

today- qua terrorism, qua the situation in Afghanistan and qua our national 

interest in this entire region? What happened on September it, 2001, was an 

attack against humanity. There is no doubt about it, and I believe, that the 

international community, as part of a coalition, must respond to terrorism and 
deal with it, not only in the manner in which it is being done, but from a long-

term standpoint. I sometimes wonder who really is a terrorist. Is it possible to 

identify a terrorist? The ultimate objective of a terrorist is ultimately to create 

terror in the minds of people, by assaulting a group of persons, a large section 

of the community, at a time when he chooses to assault. 
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There is, therefore, an element of surprise. It is very difficult to 

understand why a terrorist attacks you. The objects of the attack are innocent 

people not necessarily concerned with the source of the anger of the terrorist. To 

be able to fight such blind anger, such irrationality, perhaps, the fight through 

scud missile, cluster bombs, etc., may temporarily serve the purpose. We, as 

members of the international community, belonging to the comity of nations, 

must think ahead. What is Afghanistan? A wretched country, with a life 
expectancy, according to the United Nation's Report of April, 2001, of 43 

years. Its rate of literacy is 23 per cent. Its per capita GDP is less than 700 

dollars. The Afghans have no access to safe water, sanitation, health-care, 

education, etc. There is no infrastructure of any sort. You may bomb it; you 

may destroy it, in the hope that you will get Osama bin Laden. So, what? I am, 

sometimes, reminded of a terrorist who wants to get on to a plane, and he has 

weapons of offence on his person. He is scanned through the scanner. When 

he is scanned through the scanner, you are able to catch hold of his weapons. 

You are able to dispossess him of his weapons because you can identify the 

weapons. But you can never scan his anger. It does not come on the screen. 

How do you deal with that? That is the fundamental question the international 

community must ask itself. The Americans, the American Embassies, the 
American establishments, all over the world, have been attacked, time and 

again, ever since 1992. I don't want to go into the history. During the trial of 

some of the accused in the attacks on the American Embassy in Dar-es-

Salaam and in Nairobi, one of the accused persons belonging to Al-Qaeda 

was caught. He defected and started telling the world as fo how the Al-Qaeda 

was run. I want to share that with the Members of the House. His name is 

Jamal Ahmad Al Fadal. He says, "When the terrorists are explained how to 

attack ordinary people, they are taught that they should not fear killing non-

combatants. That is drilled into their minds. Don't be afraid of killing the non-

combatants. If the innocent victim is a good person, he will go to heaven. 

Don't worry, even if you have killed him. If the innocent victim is a bad person, 

in any case, he will go to hell". That is the psychology they are taught. This 
gentleman, Al Fadal, used to get 500 dollars a month. His origin is Swedish. 

There were others, who were Egyptians, who used to get three times more 

the money that he used to get. S6, he was very upset about that fact. He said 

in his testimony-It is part of the record of the trial court-that he received from 

the Al-Qaeda 10,000 dollars for arranging a deal to purchase uranium. They, 

these terrorists, are further told that when you go to a country and when you 

are 
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going to do acts of terrorism, shave off your beards; you have to behave like 
those amongst whom you are living; you wear slacks, have a crew cut, take 

an apartment in the most modern sector of the town so that the neighbours do 

not pry on you, and behave like the ordinary people. 

There is a reason why I am sharing this story with the hon. Members 

of this House. If an ordinary person is sitting next to you, how do you know 

that he is a terrorist? How do you identify him? How do you win a war against 

terrorism in this fashion? Sir, a lot of these people who ultimately went to 

camps in Pakistan were orphans from various parts of the world. Where the 

families could not afford to give them food and education, they were sent to 
these Madrassas, they were educated there and they grow up to become 

Mullahs. Because they had no links with their families, whatever their teachers 

told them to do, they would do. This was at the height in the 90s. I am not 

talking about the year 2000-01. I am talking about the 90s and even earlier. 

This is how these terrorists were trained. This is how the Taliban came into 

existence. The basis was hatred and the ire was against the Western world, 

India and of course, Israel. That is why the attack on the Word Trade Centre 

symbolises an attack on prosperity, an attack on capitalism. This is not the first 

time that the World Trade Centre was attacked. Rarrad Yusuf in 1993 attacked 

the World Trade Centre by putting bombs in his truck and took it to the bottom 

of one of the basements of the World Trade Centre in the hope that if one 

tower fall, it would fall on the other tower and both the towers would collapse. 
Unfortunately, that did not happen. It is not as if America is new to this. It 

happened in 1993. Thereafter, even as late as in the year 1999-2000, there 

was an attempt to assassinate President Clinton. There was an attempt to 

assassinate the Pope. There was a plot to blow up the United Nations 

buildings, the tunnels. In fact, I would like to share with you the testimony 

which is a very important testimony of one of the earlier FBI agents who said 

before the Senate that the target of attack was going to be the United States in 

the years to come. These are facts. In fact, I would like to quote a US official In 

Washington who said in 1998, "We talk about the Bin Laden organisation. But 

it is really a Bin Laden alliance. It is unusual to find Palestinians, Yemenis, 

Sudanese, East Asians in the same alliance. He is the glue between the 

groups that have little in common with each. For instance, the Kashmiris and 
Egypt's Islamic Jihad." The point that I am making is that we are fighting a 

whole culture of terrorism. We are not just fighting the terrorists. The enemy is 

this culture of terrorism and the focus of the international community 
h
*s to be 

to deal with that culture, wherever it 
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may be. Now, having laid the foundation of what terrorism is and what we are 
fighting with, what is it that India has done, what is it that the United States 

has done and where are we today in Afghanistan? This is what we are 

dealing with in our debate today. 

What is happening in Afghanistan? From September 11 onwards, 

what did we see? We see the focus. The focus was: How to get to Osama Bin 

Laden? Slowly, Mr. Rumsfeld, Mr. Colin Powell, Ms. Condoleeza Rice started 

admitting that it may be very difficult to find Osama bin Laden, but that they 

will try and destroy all the networks of Al-qaeda in Afghanistan and other parts 
of the world; and the first step is Afghanistan. Today, nobody is talking about 

that. Today, we are talking about what kind of an interim arrangement we are 

going to make in Afghanistan. The United Nations have set up this meeting in 

Bonn; a Council is going to be set up there and a particular person is going to 

be named. Burhanuddin Rabbani thinks, it is going to be him. Some want 

Shah. We do not know who is going to be named. Then, the matter is going to 

be referred to the Lower Jirga, which is their tribal Council, in the meantime, in 

a period of two years, this particular temporary council is going to set up a 

Constitution. Then the matter is going to go back to the Lower Jirga; then the 

Constitution is going to be approved, and that is going to take another couple 

of years. So, what are we talking about? We are talking about a time-frame of 

two or three years within which the international community hopes to set up 
some kind of a structure in Afghanistan to be able to bring back that country 

from its levels of existence that it is in today. What is going to happen in the 

interim period? There will be some kind of a provincial arrangement in which 

the super powers will have their own interests. The reason why I say this is, I 

don't find India anywhere there. If you look at the Six plus Two initiative, India 

is absent; Pakistan is there. If you look at the Cyprus initiative, India is absent. 

If you look at the Rome initiative, India is absent. If you look at the Peshawar 

initiative, India is absent. India lauds itself that, now, in the Group of 21, we 

will be present. What is the role that we have to play there? Who is asking us 

what role we have to play there? The reason why we are absent lies in the 

peculiar situation in which Afghanistan is in because -- I give you a small 

example --there are as many Tajiks in Afghanistan as there are in Tajikistan; 
so, naturally, Tajikistan has an interest in it. There is the Uzbek minority in 

Afghanistan; there are the Hazaras; of course, there are the Pashtuns; and 

there are other communities. And, amongst these communities, amongst the 

Shias and Sunnis, there are also groups.   The whole country is a tribal 
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country, and these groups had destroyed each other from 1992-96, when, 
ultimately, the Taliban took control of Afghanistan. And, each of these groups 

has a vital interest in that area. The reason is simple. It is because, in the 

Caspian Sea -- the Leader of the Opposition rightly said so -- there is a game 

going on, and the game that is going on is reflected in a recent publication by 

two Frenchmen in a book called "Bin Laden, the Forbidden Truth" written by 

Jean-Charles Brisard and Guillaume Dasquie. Now, in this, they talk about one 

Mr. John Unil, Deputy Director of the Federal Bureau of Investigation. This 

gentleman had, in fact, investigated the bombings of the World Trade Centre 

in 1993, a U.S. base in Saudi Arabia in 1996, the U.S. Embassies in Nairobi 
and Dar-es-Salaam in 1998, and the_ USS-Cole last year. He made a very 

interesting revelation, and it was, that just before September 11, in early 2001, 

the Bush Administration began a series of negotiations with the Taliban, 

Washington and Islamabad were also venues for some of the meetings. The 

authors claim that before the September 11 attacks, Christina Rocca, in-

charge of Asian Affairs in the U.S. State Department, met the Taliban 

Ambassador to Pakistan, Mullah Abdul Salam Zaeef, in Islamabad on August 

2, 2001. 

"And the United States was interested in the oil and gas reserves of 

Central Asia, which, for the present, are controlled by Russia. And the Bush 

Government was wanting to change all that, and the rationale of energy 

security changed into a military one" In fact, the U.S. representative -- it is 

alleged in the book -- told the Taliban, "Either you accept our offer of a carpet 

of gold or we bury you under a carpet of bombs." It happened much before 

September, n. What does that mean? The meaning, Sir, is simple; and the 

meaning lies in some facts which I want to place before you. We have the 

Caspian Basin; and in the Caspian Basin, there are five riparian States, 

namely, Russia, Kazakhstan, Turkmenistan, Iran and Azerbaijan. Kazakhstan 

has a potential of 65.56 billion barrels of oil; Turkmenistan has a potential of 

46 billion barrels; Azerbaijan has a potential of 10.3 billion barrels. In fact, the 

total region has a potential of over 200 billion barrels of oil. Now, there is the 

question of access, because you have to transport oil. The country through 

which the oil will go will charge transit fee and the country which will build the 

oil pipeline or the companies which will build the oil pipeline will earn profits. 

So, every country is wooing the other country that the pipeline should pass 

through that country. Now, either you have the exit through the Bosporus -- 

and there, Turkey is saying that it is an environmental hazard -- or, you have 

the exit through the Black Sea where Russia is interested: so Russia and Iran 

are quite close on this; 
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or, the Arabian Sea where India is interested, and that is why Unicoi came in, 
and now, of course, Unicoi has withdrawn, and that is what we were 

negotiating so that we could get a pipeline over land; remember, there was a 

talk of having a pipeline under the sea; now pipeline over land. We were 

almost ready to accept that, but there were some problems. So, there are 

large interests at stake, and in these States, i.e., Kazakhstan, Turkmenistan, 

Iran and Azerbaijan, there are ethnic minorities which have a stake in 

Afghanistan. Each of these border States, each of these Central Asian States, 

will have their own interests to follow in Afghanistan. What are we doing about 

it? In fact, last time, we had a debate on Agra. The hon. Foreign Minister was 

in this House; and I said that our foreign policy is only Pakistan-centric and 
Kashmir-centric. Every time something happens in Kashmir, we tell the 

international community, "see Pakistan is the sponsor of terrorism". Please, 

look beyond Pakistan, where our national self-interest lies. If we look at the 

expected rise in the internal consumption of oil in the years to come, say, in 

the middle of the 21
st
 century, the kind of volumes of consumption of oil is 

unthinkable. Where are we going to get that from? We should start thinking in 

terms of our foreign policy, looking to the year 2050. Are we doing that? Are 

we setting up alliances? We are not even called upon to play a role in Bonn, 

even though our representative will go there. That is one part of it. The other 

part of it is terrorism. What has happened about terrorism in India? We had 

the hon. Ministers go to the public in this country and say, "now the war 

against terrorism is being fought in Afghanistan, we will have security on our 
borders". Where is that security? 

In fact, at the end of September or the beginning of October, 42 

persons were massacred outside the Assembly in Jammu and Kashmir. That 

was the message the terrorists were sending. Wherever President Musharraf 

has gone after September 11, he has said that the'issue of terrorism in 

Afghanistan is entirely different. 'The issue in Kashmir has nothing to do with 

terrorism because that is a fight for freedom.' 

Has the perception changed? No. Has Pakistan changed its policies 

in terms of what was happening in' Afghanistan? No. Has the attacks on 

Afghanistan, against the Taliban, in routing out the Taliban had any impact on 

terrorism in Kashmir? No. Just this morning, I was looking at the Hindustan 

Times. It is talking about yesterday. It says, "A suicide squad of the Lashkar-

e-Taiba, on Sunday, attacked a security camp at Jawahar Tunnel on the 

Jammu-Srinagar highway. Three,-security personnel and a 
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civilian were killed in the attack, while five, including three security men, were 
injured. The attack comes exactly a week after Lashkar militants Killed 17 

people, including 13 soldiers at Ramban." 

So, the so-called fight against terrorisnvin Afghanistan is having no 

impact on the terrorism in Kashmir. What is the policy? What are you doing, 

apart from telling the U.S.? What is your policy? If it is POTO, it is fine, 

because POTO is in operation since October 15
th

. Through your POTO, could 

you catch these militants who came across and killed our innocent security 

men? Could you catch them? So, please tell us. 

Through you, Sir, I beg on the hon. Prime Minister, to enunciate what 

his policy towards Afghanistan is. What does the Government of India wants to 

do? Every time a dastardly attack takes place from across the border, 

naturally, reactions are emotive. One day, the Prime Minister rightly said, "We 

have crossed the limits of patience and we are not going to talk to Musharraf 

any more, till the cross-border terrorism stops." Of course, we have unilaterally 
ordered a ceasefire, despite what had been stated earlier. But, again, now this 

was said. When he was asked before his trip to New York, "Will you be talking 

to Musharraf in New York?" He said, "Why should I talk to him in New York? I 

can talk to him in New Delhi." When he comes back, he is asked a question, 

"What about Kathmandu?" He says, "Yes, in Kathmandu, I can talk." So, 

please tell us whether you want to talk or you don't want to talk; when do you 

want to talk or you don't want to talk; how are you going to talk, what is it that 

you want to talk about. What is your agenda? Please let us know. Please let the 

country know. So, you don't have a Kashmir policy. If this kind of cross-border 

terrorism continues, how are you going to deal with it? Do you have any 

contingency plans? That is one part. 

The other part, if I may mention, is, as far as the U.S. is concerned, 

the U.S. and other oil companies in the U.S. have already a vested interest in 

more than 50% of all the oil reserves in that part of the world. The only access 

America can get, for oil, for the purpose of commercial utilisation, is through 

Pakistan. So, in America's long-term interests, America will never give up its 

association with Pakistan, despite the fact that the Americans have evidence, 

which the Government of India has given them. In fact, in the year 2001, there 

was an investigation in New Delhi, in respect of a possible attack against the 

Embassy in New Delhi, along with the American Embassy in Myanmar. In fact, 

in a report, that is being filed, Osama-bin-Laden has been accused in this 

case, along with five others. The Americans know. 
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All this is now clear. In Kunduz, what' is happening? President 

Musharraf is pleading with the Americans, "Allow my people in Pakistan, who 

have gone there, to come back. Give them some kind of a safe passage." So, 

Americans know that the ISI is directly involved. Some of the youth in 

Pakistan, misguided maybe, are directly involved. 

In fact, when President Musharraf changed three top officers, 

including the then ISI Chief, Mehmood, they did so with the knowledge that 

they are pro-Taliban. In fact, the Chief of the ISI went across to deal with 

Omar for the purposes of asking him to hand over Osama Bin Laden, but went 

there and told him, "No, no, we are with you." The Americans came to know 

about it. So, the Americans are totally aware of the fact that Pakistan is the 

breeding ground of terrorism in the world. Yet America has not once said so. 

Even with regard to attacks in Kashmir whenever we are pleading with the 
Americans, "Please now say", Collin Powell only comes and says, "Yes, that 

was a terrorist attack." But he never says that it was sponsored by Pakistan. 

That is the reality of the United States. We respect them because any 

sovereign nation would look to its interests. We respect them. I do not think 

we can have any quarrel with them. But the question is how we are looking 

after our interests and what we are doing in the matter. That really, Sir, is the 

issue that we are debating today. Where is our policy on Afghanistan and 

what are we going to do? If America is not going to give up Pakistan because 

its large economic interests Ije there and, of course, they themselves have 

said, to dismantle Al-Qaeda is a Herculean job. It is not going to happen in a 

day. This fight against terrorism is going to go on and on. If America is not 

going to recognise the reality of the day, that it is Pakistan which sponsors 
terrorism, where is India and where is our policy? I request, through you, Sir, 

and I ask the Prime Minister to lay bare and to share with the people of this 

country what his policy is with regard to Afghanistan and what India is going to 

do, in respect of Kashmir as well. Thank you very much. 

SHRI FALL S. JMARIMAN (Nominated): Mr. Vice-Chairman, Sir, I 

welcome the Prime Minister's suo motu statement especially the part which 

relates to his visit to Russia. People to people cooperation that is stressed 

between peoples of Russia and of India, I believe, is a most important step, a 

step in the right direction in our external relations. The traditional friends and 

compatriots of the people of India have always been the people of the 

erstwhile Soviet Union and now of Russia. Over the years, many of my 

American friends frequently ask me why we in India have always been 
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suspicious about American foreign policy. My answer has been and remains 
that ever since President Nixon threatened to send his largest aircraft carrier. 

The Enterprise into the Indian Ocean during the Bangladesh War to bombard 

India, it was only because of the intervention of the Soviet Union that he 

backed off and the threat was not carried out. This single act has entered into 

the psyche of the Indian people. I believe, it is this one single act that has kept 

the peoples of the United States and India apart and brought the peoples of 

Russia and India closer together. We need, of course, to establish a dialogue 

for closer relationship between the people of India and the people of the 

United States as well. I welcome what the Prime Minister has described as a 
new vigour in Indo-US relations. But this vigour should not be gauged or 

assessed as it is being assessed in the media on the basis only of the financial 

aid being given to Pakistan. Friendship between nations as with individuals 

gets debased when it is based on financial expectations. Speaking 

dispassionately and having no party affiliation, I look upon the visit of the 

Prime,Minister to Russia, the United States, the United Nations and the United 

Kingdom as one that must needs be supported. The more the contact between 

the world leaders of whom the Prime Minister is one, the better for peace and 

tranquillity in the world. Having said this, a special word about Afghanistan. 

The bombing in Afghanistan was a sequel to the events of the n
lh
 September. 

It was a wake-up call for the United States, and not a wake-up call for India, 

however. We have been trying to alert the United States to the dangers of 
global terrorism for many years before. It was only when terror was brought 

home to the USA that it reacted. And the United States Government did wake 

up genuinely. There was a report in some sections of the press — otherwise, 

missed around the world -- of what the United States Government did the day 

after September 11. On September 12, a day after the destruction of the World 

Trade Towers, it, quietly and without much fanfare, paid up most of its arrears 

of contribution to the United Nations, indicating its resolve as the world's oldest 

democracy to fight global terrorism through the United Nations. But, 

regrettably, the bombing of Afghanistan was not under the U.N. auspices, but 

as a response of the U.S. alone, in what was called 'self-defence.' Though 

warranted under the U.N. Charter, such attacks, I believe, are defensible only 

when they respect the twin principles of necessity and proportionality. This is 
not only the civilized way; it is the only way known to international law. What 

has happened has happened. But, neither necessity nor proportionality 

justifies any more the continuance of the US or Britain bombing Afghanistan 

and further jeopardising the lives 
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of the innocent civilians in that unfortunate country. World opinion is veering 
round to this view. In the issue of the London Times of 21

8
' November, 2001, a 

frequent contributor, Simon Jenkins, writes, and I quote, "Had the Afghanistan 

situation been handled not by war but by bribery, cajoling and financial 

strangulation, nobody can tell if Bin Laden would now be dead and the Taliban 

on the run. Those whose opinion I trust..." -- Simon Jenkins says -- "...believe 

so. Bombing was, therefore, avoidable." But September 11 was a wake up call 

for the United States, not merely to combat global terrorism, but for another 

reason as well. The destruction of the Twin Towers in New York was not just 

some gigantic terrorist operation of a group of maniacs. It was a planned 

attack, full of symbolism, as my friend, Mr. Kapil Sibal, has said, on the 
economic and military might of the world's super power. It was terrorism with a 

purpose -- a vicious attack on the United States for being too self-righteous, 

too prosperous, and much too uncaring. We have to impress upon the First 

World to now address itself to the mass of humanity - those living not only in 

geographical concentrations of enormous wealth, but the millions of others 

living in large areas of abject poverty. This lesson of September 11 has not so 

far seeped into the psyche of the West. 

Shortly after the attack of September 11, someone in Delhi said, 

"Hatred is a super-bomb which even America cannot handle." Although the 

United States has launched its counter attack on terrorism, it has not, so far, 

addressed its causes the policies that have engendered so much hatred 
amongst large sections of people around the world.' I believe, the role of the 

Government in the international fora is clear. It must be to help devise 

structures and strategies to strengthen the free world, to work not only for a 

world free from fear, but for a world free from ignorance and free from want, 

because ignorance and want spell doom and they are fertile breeding grounds 

for terrorists. We must impress upon the leaders of the world that happy 

contended, people do not indulge in wanton destruction. It is the discontented, 

unhappy, people who become terrorists. But preaching is not enough. We 

must show, by our example, by our policies in Kashmir, for instance that we 

do want a happy and contented State. This means, building bridges, gaining 

the confidence of the people in the State. This can be done best only through 

a dialogue. Cross-border terrorism must be addressed in the same breath as 
greater autonomy for the people of Jammu and Kashmir, as my dear 

colleague, who sits behind me, Mirza Abdul Rasheed, has always been 

pleading. In the meanwhile, if we are genuine in our concern for combating 

global terrorism, the Government of 
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India must ratify and actively encourage the ratification of certain Conventions. 
The first one of such Conventions is the Rome Statute of the International 

Criminal Court, 1998. Only forty-three Nation-States have so far ratified it. It 

requires ratification by sixty States to come into operation. The second one is 

the New York International Convention for the Suppression of Terrorist 

Bombings, of December, 1997, which hardly a handful of States have so far 

ratified. And, what of the future? The American policy in Afghanistan is 

consistent. Find Osama and kill him, by any means. Keep it simple.   That is 

their motto. 

So far, they have not succeeded, but, they, probably, will. And when 

they do, then what? The Americans and the British want to get out of 
Afghanistan as fast as possible. To save their conscience, they will send 

humanitarian aid, and, incidentally, this will help the starving refugees. But the 

long-term policy appears to be that Afghanistan must heal its own wounds, 

and find its own path to salvation. If it spawns another Bin Laden, the West will 

go back and bomb it again. With a policy like this, we, in India, I believe, have 

to be particularly watchful. It is good that we have opened our Embassy in 

Kabul. It must function as a source of succour and help to the Afghan people, 

different from all our embassies abroad. We must give what Afghanistan 

needs, whatever the Government chooses, as a good neighbour should. On 

this, we must not bother what Pakistan does. Afghanistan must no more be 

neglected. I have no doubt that long before the events of September 11, the 

destruction and defacement of the Bamiyan statues was not only an act of 
vandalism, but it was also done out of frustration. A symbol of being treated as 

a pariah in the world, a victim of United Nation's sanctions. No one took notice, 

except to condemn this. It still kept them out of the civilized world politics. So, 

they behave in a totally uncivilized manner, for the world to take notice. The 

Prime Minister has spoken about strengthening the traditional links of solidarity 

with the Government and the people of Afghanistan. It is good, but it is not 

enough. The Government must draw up a detailed plan as to how this is going 

to be achieved, and*then implement it. That, I believe, is the only way to revive 

and establish, once again, friendly and cordial relatibns between the people of 

India and the people of Afghanistan. And, that is the main hope of peace in 

this region.  Thank you. 
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– =" घ,�	 �+ �ह -�3 �D� �ह[ DP' "��	 ह. – ह� -�#�� हN 
� "��	� ह� �	�'� �� *"ह	� 
#Z� �ह�� ह.E ह�	�� �	���� L�	����� 7� '�-� �(E 
q,�� ��  L�	����� ,+�� 4'���, 
7�ह&�� 
�	Jp��M'�� -�3& ��  "X��'� �� �	
�K�	� ��  
#'	2 #%'�� �ह	 A	 �� F�ह&�� �	
�K�	� �� 
'+���� ��  *�"	� �+ '��� =��� 9�	-	 c$�	 7�	1 A� 
7��� �� (� �	
�K�	�� �	�
�� 
�+ ह� ह+ "��� A� �� F�ह&�� �	Jp��M' "� �	
�K�	� �+ 
��	' 
-�	 A	 �� �ह	 
� 7� 
�� �	
�K�	� �� '+���� �� �ह	'� �ह[ ह+�� �� �� ह� F�"� �+1 "�+�	� �ह[ �#���E �ह[ 
,+�� 4'��� *� �%3��2 �� �	��2 ���� ह%( �ह[ *घ	�� हNE F��	 Q����	- �+ "�	?� ���� �	 
7+ *
D�	� ह. F�ह&�� F��+ F"�	 "��	�� "�O �#	 ह.E "	�
�� �� �<��
� ��  
ह"	� "� 
�	
�K�	� ��  �%�	�'� D	�� 9�	-	 �	��� A	E ��� F�ह&�� �	
�K�	� �+, 7+ Q����	- �	 
�+;� �� "��G� ह., F"�+ Q����	- �	 
��+� ���� �	'� -�3& �	 ह��+ ��	 
-�	 7� 
� 
D	�� �� �	�� �ह A� 
� Q����	- ��  
��+� 'Z	1 �� =" Q����	- ��  "��G� �+ �+1 KA	� � 

-�	 7	(E '�
�� *��
��	 �� �P�+��� -�3& �� =" �	�� �+ )%��	�� ="��  
'( �	
�K�	� �+ 
$%�	E �ह ह�	�� F��G	 �ह[ ह. �+ ��	 ह.? 
��
�, �� ��ह ��� �-'�� ह%( =� �IS$�� -�3& �+ 
Q��+ �ह$	��	 ह+�	E "�� �� 
"] �� 
-�	 ह. 
� ह�	�	 "g$	 "	A� "+
��� "�घ ह.E �ह ह� 
�"5,� �� #�	 F��	 ह.E Q7 7� ह� *��
��	 ��  "	��� ह	A �"	��� #Z� ह+ �( हN �+ =""� 
`" ��  ���� D� �-'� ह%( �7� Q�� हNE �ह	 D� ��	 ह. 
� -%
��	 �� -+�&  �(, �	�	 
�'� � �	�E 
ह� *��
��	 �+ *��	 ��	 �ह[ �	( �� `" 7+ ह� *Ie� ���G	 ��, ह� �"5,� �� #�	 F��	 ह. 
F""� ह� �ह[ -P� ह+�� $'� �( हNE �ह "$ ह. 
� -+�& -�3 Q����	- �+ �	���	 ��  
�s] (� 
*��	� �	��� ह%( "ह�� ह%( �� �ह �ह	 
� “Q����	- �+ F
$� )ह�	�� ��  
'( F"��  ,%�Z� 
�ह[ 
��� 7	 "���”E -+�& -�3 "ह�� ह%( 
� Q����	- "� 7%Z� -�3& ��  
#'	2 
�<8�� 
�	���	ह� ह+�� $	
ह( ����% �	K�+ घ+;<	 ��  �� �S��� �	 �+1 
7a �ह[E "��	--	�	 "X��'� 
�� �	Jp�
� �%
�� �S��� �� #	" $$8 �+ ��	 ���E L�	����� 7� �� =" �	�	 ��  -5�	� F�ह&�� 
`" �� ��
� घ+
;� �� -� A� 
� “D	�� �� �	� Q�"� �	�$�� "� *��	 �ह �%j	 "%'O	 '�”E 
"+
��� "�घ =" �	� �	 ��� "�A�� A	 
� �S��� ह�	�	 *
D�� *�� ह. '�
�� *����	 
�IS$�� -�3& �A	 $�� ��  "	A ��� "����<& ��  "�-D� �� `" F��	 ��� �ह[ �ह ��	E 
�	
�K�	� �� `" "� 
��	�, ,N� �� *�� 3K� L<	
'�	� #��-�� �� �	� $'	1E �ह "� �% d 
�� ह� "��� � -��� हNE ह�� �ह "+$�	 �Z��	 
� ह� �ह	� #Z� हNE =" d+,� "� -5� �� L�	����� 7� 
�	 -5�	 �	 
�-�3 ���� 7� �	 -5�	 �+
'� �	��' �� �X"2�_M �� �%3 �	 �-� �
����� �ह[ 
�� "��	 ह.E *�: ह�	�� 
'( "� "� �Z� �हu��P<�  �	� ह. 
� ह� =" 
�S� ��  "��, �+ 
�	Jp�
� �� *��� �n� "� -�#�, -P"�� ��  $S�� "� �ह[ -�#�E Q7 7+ �ह "�K�	 ह., 
�S� "��, 
�.-	 
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ह%Q ह., =" �� ह�� "	��	�� "� �-� F)	�	 ह+�	E �1 L�	� ��  "�	' ह�	�� "	��� #Z� हNE 
D	�� *����� "����& �� ��	 
-3	 ह+��? �	
�K�	� *����	 ��  �7-��� "���� ��	 �ह���? 
D	�� �� �	� ��  ��� "���� ��	 ह&��? =� "� �	 -
G< (
3�	 �� "%�G	 �� IKA��	 �� ��	 
*"� �Z��	? =" "�P$� �
�HS� �� D	���� 
ह�& �� 
���� �G	 ह+ "��� ह.? =� "	�� "�	'& 
�+ z�	� �� �# �� ह��+ �-� F)	�	 �Z��	E *2�	
�K�	� ह�	�	 �Z+"� -�3 ह., ह�	�	 
�� 
-�3 A	, 
�"� �7ह "� -P�� ह+ �1 A� �� ="�� 7+ ��� "��	� ���� �	'� ह., F" �� ह�� *��� 
DP
��	 *-	 ���� �Z��� ��&
� �ह� ह�	�� `", $�� 
�� -�3 ह&��, ="
'( D	�� �+ �� �� 
'��	 $	
ह(E *� �� ह� QiA� �	�'& �� �+ *����	 �� $�< ��-�	 �� ह� �ह� हN �� *� 
�	7�.
�� �� �	Jp �� "�LD%�	 ��  �	�'� �� ह� *����	 ��  "	��� 
"� �+ �ह[ O%�	(�, -�� �ह[, 
�ह ह��+ �P�� �5� �� z�	� �#�	 ह+�	E *����	 =" 
�S� �	 �Z	 �P�7��
� -�3 ह. 7+ ह�	�� 7."� 
-�3& �	 #P� $P"�	 $	ह�	 ह. �� �' D	�� �+ �	7	� ��  `� �� -�# �� F�ह&�� A+Z� "� 3ह D	�� 
�+ -� -� �+ D	�� �+ �'�2ह�� ह+ �1E ="
'( �N "��	� "� *�%�+� ���	 $	ह�� हP� 
� =" 
"��, �� घZ� �� �ह%� ह� �ह	-%�� ��  "	A, 7�D	��	h� �+ -�#�� ह%(, *��� ����	�P<� =
�ह	" 
�+ -�#�� ह%(, *��� �5��3	'� =
�ह	" �+ -�#�� ह%(, 7+ ह�	�� -�3 �	 ����u� �� ���, F� 
"��+ z�	� �� �#�� ह%( �+1 b"	 �-� F)	(� 
7""� ह�	�	 "X�	� �P�� 
�S� �� �R�E Q���  �	" 
�ह "�� ह. 
� Q� -P"�� -�3& �+ 
�S� 3	I�� �	 �	) �R	 "��  �� 7+ 
��	"3�' �	Jp हN 
F��+ '��� F��	 ����u� ����  =" 
�S� �+ ��� 
-3	 -�E *2�	
�K�	� 
7"�+ ��� 
"�� "� 
����	 ह., F"�� Q��� 7+ �	�$ ��+Z �� "ह	��	 -� ह., *gd� �	� ह.E F"�� 
�" ��� "� *��� 
DP
��	 *-	 �����, =�  "	�� �	�& �+ -�#�� ह%( Q��+ �-� F)	�	 ह. �� =" Q����	- �+ 
7Z "� "�	?� ���� ��  
'( �� #	" �5� "� *��� -�3 "� 
��	'�� ��  
'(, *��� Q��+ "G� 
��	�	 �Z��	, �	7�.
�� =gd	 3I^ '	�� �Z���E �� �' �+,+ '�	 -��� "� �	 
"�� �� L
���� 
'�	 -��� "� Q����	- #u� ह+�� �	'	 �ह[ ह.E *����	 �� =" �	� �+ K�J, �� 
-�	 ह....(��� 
�� घ�$�)... *�� "��	 �	� "� Q����	- �.-	 ह+�	 ह. �+ ह� F"��  Q����	-� 
3
��& �+ 
Qa�< ��  7
�( �J, �� "��� हNE �ह (� =
�ह	" �� ��	 ह.E *��� -�3 �� "��	, *��� -�3 
��  U�� 
�"� L�	� �	 ह�'	 *��� -�3 �� "�LD%�	 �+ 
�"� D� L�	� �� $%�5�� �+ ह� 
�-8S� �ह[ �����E �ह -�3 �Z� �% �8�� ��  �	- Q7	- ह%Q ह.E �ह -�3 
�"� ��  "	��� O%��� 
�	'	 �ह[ ह.E Q� �ह	-%�� ��  "	A �-� F)	=��, �P�	 -�3, �P�	 
��G, �P�� -�3 �� 7��	 Q���  
"	A ह. �� =" 
ह�-%K�	� �	 "� U� $	 F)	�� ��  
'( ह� �+1 �% �8�� -��� ��  
'( �.�	� ह.E 
����	-E 

† �,��	� C��*�D� ��	 EF�� (O	�#�M): 3%
a�	 "-�� �+ह���E 

�*� ��ह� – 

"(�--+ 7T� �ह[, "	�	 �-� ह. d'�� 

--� ��$	�	 ���3	� ह., �ह	� "� F)�"E 

*��
��	 �� �_M� p�M "�,� �� ह%( -ह3��-8�	 ह�'� "� �.-	3%-	 �.�'*��	�� 

†  Transliteration of the speech In Persian Script is available in the Hindi 
version of the debate. 
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[26 November, 2001] RAJYA SABHA 

"P���ह	' �� F"��  ���7� �� *2�	
�K�	� �� �.�'*��	�� �%-	#'�, cह-%K�	� 
�� F"�	 *"� �� =" �	�� �� ह�	�� ������, �	 �j� *�', �ह ह. �ह "47��, F��	� �� 
�ह" ��  
'( ��3%-	 
हK"	 
7" �� �	i'�	��, �� �ह" ह+ �ह� ह.E 

.��/�@�B (�� ��� :��� �,�:�): -+ 
-� "� ह+ �ह� ह.E 

�,��	� C��*�D� ��	 EF��: �%"'"' -+ 
-� "� ह+ �ह� ह., *�� ह	F" �� ह+ �ह� 
ह.E "�, *2�	
�K�	� "� ह�	�	 "
-�&, "
-�& �	 
�S�	 ह.E �ह7�� �	 
�S�	 ह., �Q3��	� �	 

�S�	 ह., 
�7	�� �� 
"�	"� �	 
�S�	 ह., *#Pm�� �� �%ह4�� �	 
�S�	 ह., "-D	�  �� 
D	1$	�� �	 
�S�	 ह.E =� 
�S�& ��  ���� �� 
��Z�� ��  *���-*��� �^ �� ह��� *�7	� D� -�#� हNE 
="� -%
��	 �� �	��#, (
3�	 �� �	��# �� cह-%K�	� �� �	��# �R�� "�O	 7	 "��	 ह.E 
7� �	��# ��  -��< �� ह� -�#�� हN �+ �ह	� �� �ह	� �D� -�D� #%-�i7�	� D� ह�� -�#�� �+ 

�'� हN 7+ #P���7� �� �4-�' ह+ ��[ �� �	��# �� b"	 D� (� -5� Q ��	 
7"�� � =�� "� �+1 
#%-�7f �� � F�� "� �+1 #%-�7f �� -+�& ��2 ��  
�S�� �	S��� ��  "�� �� �� �	� ��  
*�	� ��  Q-	�-L-	� �� FK��	� ह+�� ह%( 
-#'	1 
-(E ��� �ह �^ �	��# �� �ह�	=�& �� 
7	�� �	 �ह[ ह.E �ह "	�� �ह" 11 
"�X��, 2001 �+ �_M� p�M "�,� �� ह+�� �	'� -ह3��-8�	 
ह�'� ��  ���7� �� ह+ �ह� ह.E -ह3��-f, ,��+
�9� Q����	- ह.E �%7
��& ��  �%T�
'2 �	� हN 
�� �%7
��	�	 ह���& �� �%T�
'2 �K���� हNE ��� =" "g$	1 "� -%
��	 �	 �+1 D� �R	-

'#	 =�"	� =��	� �ह[ �� "��	 
� -%
��	 �	 7+ "�"� 9�	-	 �P7� �7� ह. �ह Q����	- ह.E 
-%
��	( =�"	
��� �� 2. '���	'	 ��हP" "	�	 Q����	- ह.E =" Q����	- ��  ���7� �� 3ह� 
���	� ह+�� हN, �	� �� �
ह�& �� �	�� �	 c"-P� #%�$ 7	�	 ह., �g$� ���� ह+ 7	�� हN, घ� ��  घ�, 
#	�-	� ��  #	�-	� �� �K' �� �K' F7Z 7	�� ह.E Q����	- 
7" -�3 �� �� -%
��	 ��  

7" 
#:� �� *��� ह	A-�.� 2. '	�	 ह., =�"	
��� �� 3�' 
��	Z�� �# -��	 ह.E Q-
��� 
�� �	���	 ��  "�"� �Z� -%S�� �	 �	� Q����	- ह.E Q����	- =�"	
��� -%S��� �	 L��� 
ह.E Q����	- 
7" -�3  �� D� ह+, 7ह	� �ह[ D� ह+, �ह =�"	
��� ��  
'( 7ह� ह.E Q����	- �� 
��हP" d�d	�	 �� �'�� �� �R�� �	'� Q����	
-�& �� -%
��	 �� 7�-7� *��� �%�� ह���& 
�	 =7ह	� 
��	 ह. �+ -%
��	 �+ #P� ��  Q�"P ��, *'�, ��7 �� �%"���� -�#�� �+ 
�'� हNE 
Q7 D� Q����	- �� 7� �ह" ह+ �ह� ह. �+ ह�� "�7�-�� "� ="� "�O�� �� 7`�� ह. 
� 
Q����	-� ह�'�, 
7"��  ���7� �� �P�� -%
��	 =" �^ 
d��-
D�� ह+ ����  �ह �1 ह. �� 
Q����	
-�& �+ ��Z�� �� �+
33 
-�-�	� 7	�� ह.E �� ह�'� 
"2�  D	�� �� ह� *��	 *gd	 
�	 �%�	 *"� �ह[ M	'���, �I_� �P�� -%
��	 �� =���  �%�� *"�	� �%�:� ह&��E =" Q����	- "� 
�. "� d% ,�	�	 ह	
"' ���? �n� �� "� �	 =:2	� ह., ��� �n� ��  
'( -�	 �5�-"� �%��
#� 
ह+, 
�" �.A� ��  7
�( =" �n� �	 #	u�	 ह+, =" �� �ह" -%
��	 �� 7`� ह+ �ह� ह.E 7+ '+� 
*��� 7	� �� #�'�� Q����	-� घ,�	(� -%
��	 �� ���	 ���� हN, F��� =" "+$ �� �ह�	1 �� 
D� ह�� MP� �� "+$�	 ह+�	 
� Q
#� =" ��ह �� $�7� Fu��� ��& ह+�� हN, Q
#� '+� ����-
�	��� ��  
'( �.�	� ��& ह+ 7	�� हN, Q
#� '+� *��� ह	A& �� Q����	-� �� ��& '� '��� हN, 
Q
#� '+� -%
��	 ��  �53� �%K��
�' �+ D���� *����� �� M	'�� ��  
'( ��& �.�	� ह+ 7	�� हN? 
*�� 
�"� "� �-'	 '��	 ह., �+ �-'� �� ह- �� �-'	 �+ "�O �� Q�	 ह., ��� �-'� ��  
���7� �� �P�� -%
��	 �+ "7	 -��	, �ह �-'� 
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�� �5�-"� �
�D	;	 ह., �ह �	� "�O "� �	ह� ह.E 11 
"�X�� �+ 7+ �% d *����	 �� -ह3��-f 
���	 �� �1, F"�� ����� �P�� -%
��	 ��  '+�& �� Du"��	 �� ह. �� -ह3��-f �� Du"��	 �� 
D��P� �%nX�� ह+��  D� $	
ह(, ="
'( 
� ह� (� ���"P� =�"	� �� हu�	 �+, "	�� �	�� "�"	� 
�� हu�	 �	��� हN, (� ���"P� =�"	� ��  �u' �+ "	�� =�"	�� "�	7 �	 �u' �	��� हN �� 
�"� 
=�"	� �� 7	� �$	�� �+ "	�� �	�� "�"	� �+ 7��� -��	 �	��� हNE 11 
"�X�� �+ 7+ ह�'	 ह%Q 
F" ह�'� ��  �	-  �j�-*�' ��	 ह%Q? ह+�	 �ह $	
ह( A	 
� *��	�� �%:
ह-	  "� �	�'	� �+ 
�� ����  �+1 �-� F)	�	 7	�	, 
7"��  ���7� �� "�7�-	 =�"	
��� �� �%J���	ह� D� 
*2�	
�K�	� �� �� ��"	�� �	'& �+ ह	
"' ह+��E ��� "�, b"	 �ह[ 
��	 ��	E ह� 
2� �	�-
�	� Q����	- �� Du"��	 ���� हNE Q����	
-�& �+ ��Z�� �� 7+ ह�	�	 "ह�+� ह+, ह� *��	 
ह� "ह�+� -��� ��  
'( ��, ��, �� "� �.�	� हN, ��� Q� �%O� �ह ��	(� 
� 
7" ��ह 
Q����	- �� Du"��	 ह+ �ह� ह., ��	 Q� F"� ��ह *2�	
�K�	� �� "� 7��� �� ह7	�& 
���"P� '+�& �+ �5� ��  घ	, 
7" ��--f �� -ह3��-f ��  7
�( F�	� 
-�	 ��	, ��	 F"� 
��ह F"�� D� Du"��	 ह+ �ह� ह.? ह� ह� 7%_� ��  
#'	2 �+'�, *�� ह� �� 7%_� ह%Q �� ह� 
D� -%
��	 �� 7%_� ���� '��, �+ *��� �� ह+�� �	'� 7%_� ��  
#'	2 �+ ह�� "ह	�%DP
� $	
ह(, 
��� -%
��	 �� 7+ ह� 7%_� �� �ह� हN, ह�	�� 7%_� ��  
#'	2 *�� �+1 �+'� �+ "�-�ह ��  �	-' 
�ह[ d	�� $	
ह(E *�
��	 
7" h"	�	 
�� '	-�� �+ ��Z�� �	 Q7 L�	" �� �ह	 ह., 
*�
��	 
7" �	
'�	� �+ F#	Z 2N ��� �	 Q7 L�	" �� �ह	 ह., *����	 
7" Q����	- ��  

#'	2 'Z�� �� Q7 �	� �� �ह	 ह., *����	 7�	 Q1�� �� *��� �K��� -�# '��	 �+ ��ह�� 
ह+�	E �%7��	 ह. ह� 3T" $�ह�	 d% �	(, �+1 �	ह �� Q1�	 �# ��	 ह.E -��< OP) �ह[ �+'�	 ह.E 
ह� *�
��	 ��  "	��� D� -��< �#�	 $	ह�� हNE 7� �	
'�	� �.-	 ह%Q �+ 
�"�� �.-	 
��	 A	? 
7� �ह $'�	 �ह[ 7	��	 A	 �+ ="� #P�-(-
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� � 
*����	 �� 
हX�� ह. 
ह�-%K�	� �	 �% d 
��	Z -��� ��, � �_M� �� 
हX�� ह. 
ह�-%K�	� �	 �% d 

��	Z -��� ��, � Q����	- �� 
हX�� ह. 
ह�-%K�	� �	 �% d 
��	Z -��� ��, �" 
ह�-%K�	
��& �� 
Q�" �� "g$	 ?�	� ह+�	 $	
ह(, Q�" �� "g$	 D	1$	�	 ह+�	 $	
ह(E ह� 
ह�-%K�	
��& �+ 
"+$�	 $	
ह( 
� Q����	- �	 -P"�	 �	� �2�� ह.E ह� *�� 7	� 
��	-�� �� �2�� �.-	 
����� �+ Q�� $'�� �ह� Q����	- �	 K�`� '� '��	 ह.E ह� ��� ��  �	� �� *�� �2�� �.-	 
����� �+ �ह� Q�� $'�� -�3 �+ ��7+� ���	 ह.E ="
'( 
ह�-%K�	� �+ *�� ह�� *��� �.�& 
�� #Z	 ���	 ह. �+ D	�� �+ �7�P�� ��  "	A -%
��	 ��  ��3� �� #Z	 ����  �+3� ���	 ह. �+ 
ह�� 
ह�-P �	 ‘ह’ �� �%K'�	� �	 ‘�’ 
��	'�� D	1$	�	 ���E Q7 �-
�K��� "� ह�	�� �%_� �� 
D� �2�� �� 7ह��'� ह�	(� $' �ह� हNE 
7" 7�	�� �� �	
'�	� �+ �2�� ��  
'( *����	 � 
�	
�K�	� �� �.-	 
��	 A	, F"� 7�	�� "� ह�	�� �%_� ��  *�-� ह� ��� ��  �	� ��, ��
-� �� 
�IK7- ��  �	� �� �2�� �	 (� 
��%' �7 ��	 A	E 7`�� ह. =" �2�� ��  
��%' �+ �+Z -��� 
�� �� �+ह4�� �� ��"� �7	�� ��E 
7" ��ह ���� J< �� �+ह4�� �� �	�"%�� �7	�� �2�� �	 
#	��	 
��	 A	, 
7" ��ह �� �	�$�> 7� �� "	�	
7� =�"	2 �	 
��%' �7	�� �	=�"	
2�& 
�	 #	��	 
��	 A	, 
7" ��ह �5=�%j�� 
$S�� �� =
�ह	" �	 
��%' �7	�� Q�" �� "��	 �	 
�.�	� 
-�	 A	,
7" ��ह =" -�3 ��  "P
2�&-"��& �� Q�"� �+ह4�� �� D	1$	�� �	 �.�	� -��� 

ह�-%K�	� �+ (� 
�<8�� �%_� ��	 
-�	 A	, Q7 F"�� 7`�� ह.E ह�	�� �	" 
�"� $�7 �� 
��� �ह[ ह.E ह�	�� �	" -%
��	 �� ह� -5'�, ह� �	�� �57P- ह.E ह�	�� �	" -%
��	 7ह	� ��  
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SHRI KARTAR SINGH DUGGAL (Nominated): Mr. Vice-Chairman, 
Sir, it is cruel to say so, after the September 11 tragic happenings in the USA, 
but I would hate myself if I don't remind America that the Talibans are 
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the creation of their principal ally and they have played a no mean role in 

introducing and equipping the Talibans with a variety of sophisticated 

weapons themselves during their fight with the erstwhile Soviet occupation. In 

fact, it is believed that whatever arms sent for fighting in Afghanistan in those 

days leaked in transit and went into the hands of the so-called freedom 

fighters elsewhere, whether in Kashmir or in Chechnya. 

And, maybe, the USA would have been saved the horrendous 

happening of September 11, if they had listened to India, which is fighting 

against the Afghan terrorists for the last one decade and more. Every time we 

complained, our pleas fell on deaf ears. Even when President Bill Clinton was 

in New Delhi, the massacre that took place in Chattisinghpura, a Sikh village 

in Kashmir, did not open the American eyes. They have realised it now at a 

very heavy cost. And the irony of the circumstances is that they are now 

fighting the Talibans with an ally who created and fostered them all these 

days. Even today, it is said, one wing of Pakistan is fighting against the 

Talibans, and the other wing is supporting them with men and material. 

With the fall of Kabul, the Talibans can be considered as having 
been defeated. But they cannot be written off. The real Afghan-like fighting is 

going to start now. And it forebodes to be wily and wicked, fought in caves 

and caverns. 

Fearless, ferocious, barbarous, bigoted, the Talibans, a name given 

to them only recently, are an ancient people. They have the blood of Taimur, 

and Nadir Shah, Ghori and Abdali, running in their veins. They were witness to, 

and not infrequent participants of, the hordes of marauders forging their way 

into India and returning with camel-loads of loot. Geographically destined to 

be a land-locked country, with utterly hostile environs, no hardship is too hard 

for them and no suffering is too inhuman for them. Jealously guarding their 

own freedom, they have little respect for others' rights. Condemned to a 

medieval way of life, their needs are frugal, excepting their Allah whose 

company they seek five times a day. 

No wonder that the British who started annexing the subcontinent bit 

by bit beginning from West Bengal halted their operation at the North West 

Frontier Province. 

Not only this;  when,  in  1845,  Dost Mohammad,  the King of 
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Afghanistan assumed a menacing posture, the British sought help from 

Punjab to subdue him. Accordingly, Maharaja Ranjit Singh's son, Sher Singh 

ordered General Avitable to move from Peshawar to the relief of the British. 

The Sikh troops recaptured Ali Masjid beyond Khyber and relieved Jalalabad. 

In Indian history, it was Maharaja Ranjit Singh who for the first and, perhaps, 

the last time turned the tide of ages and taming the wild Afghans, hoisted his 

flag on the Kabul Fort. The exploits of his legendary General Hari Singh 
Nalwa were fresh in the memory of the Tribals of the region until yesterday, 

who would frighten their malingering children by telling them, "Haria Rawda", 

there comes Hari Singh Nalwa. 

Known in the West Punjab as Rashas, these Tribals whether Afridis, 

Yusufzais, Khattaks or others of Swat and Bannu and beyond have always 

styled themselves as Mujahids and Ghazis. According to M.A. Macauliffe, the 

noted historian of Sikhs, the main reason why Aurangzeb started his 

campaign of Islamization from Kashmir was that Kashmir had Tribals of Kabul 

and Kandahar next door. If the Hindus of Kashmir misbehaved, a jehad could 

be raised and the non-believers subdued with sword. The Tribals were 
illiterate, religious fanatics frightfully ferocious and wild. 

No wonder that Mr. Jinnah also thought of the Afghan Tribals in 1947 

in his misadventure to annex Jammu and Kashmir. The atrocities they 

perpetrated are still fresh in the memory of the people of Poonch and 

Baramulla. 

There is no denying the fact that the British did not only halt their 

operations at NWFP, they learnt to live with the Tribals. Their writ ran up to 

the Durrand Line, mainly Peshawar and not quite so after sunset even in the 

Peshawar Cantonment I £ave experienced it personally during my tenure at 

the All India Radio, Peshawar in the early 40s. The Britishers had an 

exclusive department to keep the Pakhtoon Tribals and beyond humoured. 

They had agents who distributed largesse and arms to them regularly. They 
also had a broadcasting outfit, probably the oldest one in the subcontinent, 

which helped them keep in touch with the Tribals. 

Not only this, coming from a village in the vicinity of Rawalpindi 

Cantonment, we had the frightful experience of these Tribals raiding the 

villages in Pothoar with the beat of drum, looting and disappearing in thin air. 

The British soldiers in barracks at a stone throw would look the other way.    In 

my memory, our village was raided three times, our own house 
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being the target once. What the Government did after the robbery was that my 

father was issued a licence for. a gun and the case was closed. 

The Americans, indeed, have an impossible enemy on their hands. I 

hope, now they would appreciate our fight in Kashmir which they dismissed as 

a struggle with freedcm-fighters and our endeavour to put down terrorism 

which they condemned as violation of human rights. 
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SHRI N. K. PREMACHANDRAN (Kerala): Thank you, Mr. Vice-
Chairman, Sir, for giving me this opportunity to participate in this debate on 

the international situation arising out of the terrorists attack on WTC in USA 

leading to international intervention in Afghanistan and its impact on India. 

Sir, at the outset, I would like to strongly condemn the inhuman and 
the brutal attack on the World Trade Centre and the Pentagon by the 

international terrorist forces. There is no denying the fact that it is a crime 

against humanity; it is a crime against the mankind. The whole world has 

condemned this act of terrorism. Immediately after the 11
th

 of September, the 

world community has risen to fight against terrorism. That is also a good thing 

as far as our country is concerned. It has been very clearly stated in this 

debate; Narimanji told us that it was a waking call for the Americans. 

Terrorism has been adversely affecting the interests and the security of the 

Third World countries. But when this terrorist attack took place at the World 

Trade Centre in America and the Pentagon complex, they have come out to 
fight against the terrorist forces. The September 11 attack has, at least, 

opened the eyes of the developed countries and they have now come forward 

to fight against terrorism. 

Sir, as far as our country is concerned, for the last one decade, in the 

Kashmir Valley alone, according to the data available, 56,000 innocent people 

have been killed. The terrorists have been very active in the Kashmir Valley 

and various parts of our country. It is being sponsored by a neighbouring 

country. !t is being abetted by a neighbouring country. The important point to 

be mentioned in this debate is that a global war has been declared by the 

United States, without any consultation with the UN 
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Security Council or the other international fora. They have declared a war 
against global terrorism. Why? It is because of September 11. So, my point is 

this. When 56,000 innocent people in the valley of Kashmir and various parts 

of India were brutally murdered by bomb blasts, by explosions and by other 

means of terrorist acts, the international community did not come forward to 

support our campaign against terrorism. The global campaign against 

terrorism comes now, only because the American citizens have been injured 

or because the prestige of the American empire has been destroyed by these 

terrorist forces. That is the reason why this global war has been waged now 

against these forces. Sir, subsequent to this intervention in Afghanistan, 

immediately after the September 11 incident, President Bush declared that 
these attacks had been committed by Osama Bin Laden and the Al-Qaeda 

movement. This has been said specifically, without going into elaborate 

discussions. So, the first requirement is that the terrorists have to be removed 

from the globe and, for this, the first object in Afghanistan will be to destroy 

the headquarters of the Al-Qaeda movement. What has happened 

subsequent to this war? Subsequent to the war, it is being stated that support 

is being given by Pakistan and by India. As far as the present international 

situation is concerned, we are very much concerned about this region, and in 

this region, especially about the relations between India and Pakistan. So, 

what is the role of India and Pakistan in this international political situation? 

Pakistan has supported the war and without taking into consideration the huge 

cries and protests, Pakistan's Pervez Musharraf has come to the forefront of 
this war; He is supporting America. We have made a suo motu statement; we 

are also supporting America. Sir, during the last two months, I have read in 

the media and watched on the television, President Musharraf specifically 

stating as to what was l%ppening in Kashmir Valley was not terrorism but that 

it was a freedom movement. They are supporting America. And what is India's 

stand? For the last fifty years, we have been taking the same position, that 

Kashmir is an integral part of India and that there is no question of intervention 

by any other foreign country and that it will be settled on the basis of the 

Shimla Agreement. And we are also supporting this war waged by the United 

States. IT we draw a comparison, who has benefited more after this war? The 

point that we are considering is this. They are getting financial packages. That 

is okay. But they are also getting military assistance. For the last so many 
years, they have been having a good relationship with the USA. I do 

appreciate that India is able to build up some relationship with the US, which 

is a positive thing.   There is no doubt about it.   But after the 
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September 11 episode, this attack on the Jammu and Kashmir State 

Secretariat and the Legislative Assembly complex is a direct attack on the 

democracy of India. 38 persons have died. Even Mr. Colin Powt; who had 

come to India and even the British Prime Minister who had come to India, 

were also not willing to express or they were not willing to specifically state 

that these terrorists had done it and that it was being supported by our 

neighbouring country. The present position is that though the Attorney 

General has recommended it, still this particular organisation has not yet been 

listed by the State Department. That is the position. How would it be beneficial 
to our country? That is the main question to be discussed. Now, after the war 

in Afghnaistan, political reconstruction is going on. There also the position of 

India is not in a good shape. 

.��/�@�B (�� ��� :��� �,�:�): Q� �� ��	 "�	?� ���E 

SHRI N. K. PREMACHANDRAN: I am concluding, Sir. So, here also 

the position of India is not in a good form. The point that I would like to make 

is this. I do appreciate the move made by the hon. Prime Minister in .having a 

discussion and a declaration, the Moscow declaration. It is a very good thing 

and it brought a little bit of relief to us. But America's interest in this region is 

to have an alliance with Pakistan, a good rapport with Pakistan; arms, 

financial help and every aid is being given to Pakistan. This will be adversely 

affecting the interests of our country. So, in addressing terrorism, in rooting 
out these terrorists from Kashmir, my suggestion is that we should take 

advantage of this opportunity because there is an emotion against terrorism 

all over the world. The whole world opinion is against terrorism now. So, we 

should take advantage of this and India should expose the terrorist forces in 

Kashmir Valley which are being aided, abetted and even sponsored by 6ur 

neighbouring country, Pakistan. We must take immediate steps to turn the 

world opinion in our favour. I will make only one more point. I would also like 

to put it on record that all this is also the consequence of the neo-liberalised 

global economic policy because the present economic policy does not have 

any human face. It does not have human values.   Everything is based on 

profit. 

.��/�@�B (�� ��� :��� �,�:�): Q� �� ��	 Q"� vह< ���E 

SHRI N. K. PREMACHANDRAN: This is a-very important point, Sir, 

that I would like to make. I will conclude, Sir. It is regarding one policy 

resolution of the Department of Atomic Energy. The use of monazite, limonite 

and thorium also is going to be privatised.   If I have connection with 
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any terrorist forces, it wilt be very easy for me to pass on plutonium and these 
other strategic elements. I would like to submit that this policy should be 

reviewed and that these terrorist forces should be dealt with seriously. The 

support of the international community has to be taken so that India can move 

forward.  With these words, I conclude. 
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THE DEPUTY CHAIRMAN : You are given five minutes. 

" SHRI  PETER ALPHONSE:  (Tamil  Nadu) :  Madam,  I  have  been 

waiting for two days. 

THE DEPUTY CHAIRMAN: I know; we all wait for years to get 

something. Even the Prime Minister gets only five minutes in the United 

Nations General Assembly. I am giving you five minutes! 

SHRI S. PETER ALPHONSE: Madam, for two days, the whole 

House had the opportunity to hear the most enlightened Members of the 

House. We have heard enough of terrorism, its psychology, its reasons and 

the way in which terrorism has taken shape, not only in our country, but 
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also over the whole globe.  

Madam, regarding the discussion in the House-the international 

situation arising out of the terrorist attack on the World Trade Centre, its impact 

on India, its ramifications and response of the Government--! am not going to 

advise the USA as to how it should fight its war. I am going to the core 

concern to be followed in India, the problems we are already facing, and the 

peculiar situation in which the country is placed. It is a problem in which our 

country is neither owned nor claimed by the international community. 

Madam, the day before yesterday, my son-in-law came from the U.S. 

He told me that in that country, nobody talks as much as we talk about the 

global war. He came from Cleveland. In this country, everybody talks about the 

war; every paper, worth its name, has a full page about the war against 

terrorism; every Minister in the Central Cabinet and every Chief Minister and 

every leader worth his name, talks about terrorism advising the U.S. as to how 
it should tackle terrorism and how it should to go about dealing with terrorism. 

But nobody talks about India. ...(Interruptions)... Vocal terrorism! I think, this 

country should follow the Chinese approach to this problem. What China did 

immediately after 11
th

 September was that they felt that America needed a lot 

of their National Flags. So, they manufactured them in millions and sold them 

to America and made some money. They never talked about terrorism. They 

never advised America how to do what. What about our country? I am not 

going to repeat what my other friends have said here in this House. I am just 

going to mention only two aspects which India should learn from. I am very 

fortunate this evening that I have the Prime Minister as well the Minister of 

External Affairs here. I would like to mention to them that we are now talking so 

much about market economy, economic policy, WTO and all that. America is 
the leading country which makes the entire globe, the entire developing nations 

to follow the market economy. This is for the first time they were made to 

understand what it means to be a developing country or a poor country .like 

India. They were against giving aid from the Government's budgetary fund to 

Industry. But this is for the first time that the American Government has 

provided 25 billion dollars to its air travel industry because they say it is an 

extraordinary situation. So, when an extraordinary situation comes to America, 

they would relax the rules of the market economy. But here in our country we 

are daily facing an extraordinary situation. So, America should understand and 

here our country should take a lesson that we should go by the necessities of 

our country.   Then again the Intellectual Property Rights. 
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I would like to mention here about a medicine Cipro for Anthrax. They were 
telling in all world forums that no country should manufacture it because they 

should have the formula. But now this is for the first time that America is 

prepared to buy Cipro from any country even when there is a violation of 

these Property Rights and all that. When in Canada, they were willing to buy 

Cipro from other than the Bayer Company, they did not make any noise. 

America did not enforce the Patent Rights Act and trade regulations and rules 

for Europe. This 11* September has made the entire world to understand that 

market economy or protection of Intellectual Property Rights are only for the 

developing countries and not for the developed countries like America. This is 

one lesson which we have learnt. Another lesson for our Government, I think, 
is that wherever there is terrorism, wherever there is insurgence, there is one 

minority, whether it is religious or political or ideological or racial or 

geographical or linguistic minority. So, whenever a minority is violated it 

rebounds in terrorism. So, Afghanistan is the standing example we have to 

learn that if religion is given top prominence In politics and governance, that 

country will be a political disaster and a diplomatic fiasco. That is the lesson 

which India should learn from Afghanistan and from the occurrences of 

September 11. I would request the hon. Prime Minister, who is a seasoned 

leader and whom I have been admiring since my student days that there is an 

opportunity knocking at his door as the opportunity knocked at the door of 

Madam Gandhi when she was the Prime Minister that India should provide 

leadership to the developing countries. You have to ask the United States 
because this is the time that America should know that India is the only "Not 

anti-American" country in the whole area. The entire South Asia is anti-

American. India is the only country which is not anti-American. So, our voice 

should be heard by the United States. We should tell them that they should 

approve the International Court of Justice. That is also one of the countries 

which has not accepted the International Court of Justice. It is our duty, it is 

India
1
? duty to request America to accept the International Court of Justice at 

least after the occurrences of 11
m
 September. There should be international 

protection for minorities. For that also India should provide a sort of 

leadership.  Thank you. 

THE MINISTER OF EXTERNAL AFFAIRS (SHRI JASWANT SINGH): 

Thank you, Madam Deputy Chairman. The hon. Prime Minister, as has 

already been agreed, will be replying to the discussion tomorrow -- of course, 

subject to the approval of the Chair, at 120' clock. 

THE DEPUTY CHAIRMAN: I think so; soon after the Question Hour. 
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SHRI JASWANT SINGH: I am grateful to all the hon. Members who 
have participated in this important discussion. I, personally, and the 

Government, have benefited by the views expressed. I would, very briefly, 

cover the views expressed; and, during my reply, endeavour to answer as 

many of the points as have been raised by hon. Members. Naturally, as is 

inevitable in such a discussion, a number of hon. Members have covered the 

same ground and expressed the views that are not similar. I must, however, 

point out that the starting point of this discussion was a suo motu statement 

made by the hon. Prime Minister and the statement covered, of course, the 

events of the September 11 attack on the WTC. But, principally, during his 
visit to Moscow, to Washington, to the United Nations and, thereafter, during 

his visit to the U.K., the hon. Prime Minister had then considered the matter 

and decided that, as both the Houses would be meeting, it would be better if 

he shared his views with the Members on the current situation in Afghanistan 

too, as that had also been discussed during this visit and, indeed, in the U.N. 

As is inevitable, perhaps, understandable, the discussion that we have had for 

two days has focussed itself almost entirely on Afghanistan, on terrorism, on 

the September 11 attacks, and has missed accenting the aspects of the 

Moscow visit, the U.S. visit or the very important, delayed, U.N. General 

Assembly that met and, in fact, discussed this very subject. The U.N. General 

Assembly, in its shortened and delayed Session, discussed only Afghanistan 

and terrorism; most of the speeches. But there was a marked departure from 
that, in our hon. Prime Minister's speech, because while, of course, he 

accented on, the developments in Afghanistan, at the same time, he put 

across India's viewpoint. He emphasised that the U.N. is, essentially, a 

developmental organisation. Therefore, it is vital not to forget the aspect of 

development. His speech comprised of these two principal elements. I thought 

it is necessary to bring some of the focus back on to that aspect. That is the 

origin, the beginning, of this discussion. 

The hon. Leader of the Opposition, Dr. Manmohan Singhji, spoke 

about terrorism, its global concern, also the U.N. Resolution on the centrality 

of Afghanistan. He, understandably and quite rightly, enquired about India-

Afghanistan and the future -- a query that a number of other hon. Members 

made -- role of what is Six plus Two, whether we have been in touch with any 

other countries -- China, Iran, etc., - spoke of his concern, gave voice to his 

concern about the weapons of mass destruction and the Taliban and 

concerns arising from that, and spoke of the future of Afghanistan, whether 

the Taliban would have a role to play, the humanitarian aspects of the 
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Afghan situation. A number of Members enquired about the future of talks 
with Pakistan. A number of other Members -- Dr. Singhvi, Shri Nilotpal Basu, 

Shri Saifullah, Shri Eduardo Faleiro -- gave voice to similar sentiments. Our 

distinguished, gallant, colleague, General Shankar Roy Chowdhury, 

emphasised that it was a regional issue and not a global issue, a view that the 

Government does not share; and enquired whether we would be in touch with 

other leadership of Afghanistan. I will be, as I go through my intervention, 

explaining that Arjun Singhji was gracious enough to commend the action 

what the Government is taking. He spoke of the anatomy of global terrorism, 

expressed his concern about terrorism, society and democracy, and said -- it 

was not the exact phrase he used -- it must never be permitted to descend 
into a clash of civilization. 
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hon. Shri Kapil Sibal spoke about the role of the enemy of the culture, that is, 

terrorism. I quite agree. He also enquired about the Six plus Two, and also 

about the forthcoming Bonn Meeting.   It starts tomorrow. 
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some hon. Members, I do wish to address, at least, one aspect, which, I find, 
has featured in the intervention by some hon. Member.  I am a 
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bit disappointed, and I would like to express my disagreement about 
India acting in a fashion as if it is pressurised, as if it is acting under 
persuasions other than of national interest, and as if India has acted in haste. I 
will, of course, address this point. I am astonished, Madam, that it is said 
about a Government that has clearly, emphatically, demonstrated to the global 
community the country's ability to stand-up, to act in the national interest, and 
to continue to adhere to national interest post-May 1998, and demonstrate 
repeatedly, year after year, not simply in bilateral terms in our engagements 
with countries, with the United States, principally; and persuade United States 
through interaction, which is the function of foreign policy. The function of the 
Ministry of External Affairs is to engage with nations. The function of the 
Ministry of External Affairs -- entrusted with this responsibility by the Prime 
Minister - is not isolationism. My function is as best as God gives me the 
ability - to subserve India's national interest and, where necessary, to stand up 
for India's national interest, even if alone in the global community. And we had 
to stand up for ourselves, post-May 1998, year after year, month after month, 
against all kinds of pressure; and we stood up. I wish some hon. Member had 
commended or commented on that reality also. I do not say that with 
arrogance. But I do say it as part of the continuing reality of this very great 
nation. We are a nation of one billion humanity. Nobody can pressurize one 
billion human beings; nobody can isolate a billion human beings. There is no 
way that the United States of America, or, the EU, or any other country can do 
it. It is they, through engagements, who have been persuaded, over months of 
repeated engagements in the last three years, and now see India for what it is 
- and to engage with India on equal terms. �	���� 7��S�� 7� "� 
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Madam, many observations were made relating to terrorism. And, I 

must share the fundamental things. The first thing I wish to share which I 
stated there is this. Soon after September 11, i said "I wish to share with •the 

rest of the international community." It is not as if India's war -- not battle-- 

India's war against terrorism started only on Tuesday, the 11 September, from 

New York or Pennsylvania or Washington. India has been fighting its war 

against terrorism for almost two decades. It is not India that has joined the 

battle against terrorism, it is the United States of America that recognised the 

centrality of terrorism; and joined India's battle on September, 11.  This is the 

mentality, Madam. 

SHRI DIPANKER MUKHERJEE: It is their battle, not our battle. 

SHRI JASWANT SINGH: It is up to you. It is the reflection of 

mentality. Have self-confidence. We have said so in the United States of 

America. We did not join; they have joined because, repeatedly, for years 

when l have had to engage with them, I pointed this out to them. We live in 

this reality. You are shuting your eyes to this reality. I have said in my speech, 

in New York, during my recent visit, that "now, you are talking with me about 

Taliban. You go through your records and see what I have been telling you 

about Taliban." The two progenitors have left their progeny. Those who gave 
birth to the Taliban have now abandoned it. And, who gave birth to the 

Taliban? It is the United States of America and Pakistan. So, are we, 

therefore, to continue to live in the past? India's approach to international 

relations, to foreign policy - I would like to tell my gallant colleague -is not just 

simply regional; it is global, and India's approach to terrorism is also global. 

What is terrorism? Terrorism redefines power. Terrorism also dramatically 

redefines conflict, through a rejection of all 
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restraint on means; there is no Geneva Convention for the terrorists; there is 
no Red Cross; there is also no Red Crescent, and there are no restraints 

about targeting the innocents. 

In fact, terrorism spreads terror by attacking and targeting, principally, 

the innocent. We, in India, Madam, have known war, peace and truce. India, 

like no other country in the world, has lived with clandestine war, with proxy 

war, with State-sponsored terrorism, with cross-border terrorism, and what 

other terminology you wish to device. And all this, we have communicated 

clearly, unambiguously, month after month, to the international community. 

Because we did so, the international, global, world, opinion about terrorism, 

international terrorism has never been more than during the last three years. 
India brought this issue on to the international agenda, and it is because of 

that, that there was an awakened consciousness. Of course, all these 

awakened consciousness are subject to national interest. Because, terrorism 

has re-defined wars; there is no concept of truce in terrorism. In a very real 

sense, terrorism has re-defined political geography. You are saying, "How is 

this our war? Why are we getting into all this?" It is because, it is terrorism that 

has re-defined geography, and it recognises and accepts no boundaries. It is 

an ideology in itself. Because it colonises, through conquests, the mind and it 

has thus drawn, -- please understand that is the challenge -- re-drawn, the 

contours of geo-politics. It is not simply, Madam, that peace becomes the 

primary casualty of terrorism; it is democracy which is the next casualty, and it 

is individual liberty and free thought which immediately follow thereafter. And, 
why? Because, principally, terrorism converts the precise strengths of 

democracy into major weaknesses of the target it chooses. Free thought, free 

movement, means of communication, technology -- these are all strengths of a 

free Press. These are all strengths. These are the strengths that are converted 

into weaknesses and employed by terrorism. I must address myself to the 

questions raised by hon. Shri Arjun Singh. Madam, I want to say that the 

Government is very clear in its mind. It is not any clash of civilisations. We do 

not accept it as such. It is because -- I said so in a public speech that I gave at 

Sapru House, not too long back -terrorism has no faith. Terrorism itself has 

become a faith, and that is why, I wish to share with the hon. Members that the 

Government is very clear in its mind. We believe, and I do personally 

subscribe to the belief, that Islam has brought great comfort and peace of 
mind to countless millions of men and women. We have the second largest 

Islamic population of the world. It has given dignity and*meaninp ^ a drab, 

impoverished, life otherwise. It has 
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taught people of different races to live in brotherhood and people of different 

creeds to live side by side, in reasonable tolerance. It is, in fact, a great 

civilisation in which others, besides Muslims, lead a creative and useful life 

and which, in a sense, is an achievement that has enriched the whole world. 

That is why terrorism, I view, is actually anti-religion. In any event, I hold, 

Madam, that Islam is against terrorism; terrorism is anti-Islamic, it is practised 

in the name of Islam; and terrorism distorts the very face of Islam. 
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THE DEPUTY CHAIRMAN:   Exactly. 

SHRI JASWANT SINGH: If we say Islam, it is the voice of God or 

the voice of Allah. It speaks of being compassionate. Then, how can they 

fight against terrorism? It is the voice of the whole civilised world against the 

evil. We are speaking of forces which are anti-democratic, anti-individual, 
anti-religion. It is a matter that is of direct consequence to India, as we have 

been fighting against it. 

SHRI ARJUN SINGH: Madam, with your kind permission, if Mr. 

Jaswant Singh Will yield, I think, you have totally misconstrued what I have 

spoken here. I have not used either the terminology of civilizational conflict, or 

the real ingredients of that. On the contrary, I was saying -- I am sure you 

must have noted - that we accept the hon. Prime Minister's stand in favour of 

those forces which are trying to prevent division. We are against those forces 

which speak in the language of division and which want to impose themselves 

on other communities and other religions and thus increase the conflict that is 

taking place. That is part of the legacy that we have, and that is getting 
strengthened. I have never mentioned about Islam or anything like that. 

SHRI JASWANT SINGH: I am not much satisfied. What the hon. 

Member says is really what he said. But, I am, of course, pained to say and 

the hon. Prime Minister will also say on this point. I thought in my own 

fashion, to respond to the point that the hon. Member had made whether this 

Government views this whole conflict as a clash of civilisations as 
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voiced by Humington or are we viewing it as any other kind of conflict. The 

Prime Minister has repeatedly made it clear on a number of occasions that we 

do not view it as a clash of civilisations. I have given voice to my views. In the 

same spirit, the Prime Minister will say so; when he intervenes he will also say 

so. 

One thing I would like to make it clear, that it is of great significance 

that, for the first time, during the last 50 years, the Prime Minister of India, in 

one visit, went directly from Moscow to Washington. Moreover, it was an 

official visit. It was a State visit. There have been occasions, of course, when 

former Prime Ministers, while travelling, back from Washington, have transited 

through Moscow. But those were not visits having the same significance. 

When I say so, I appeal to the hon Members not to treat this as if I am trying to 

score a debating point. But what I wish to point out is that this visit was of a 

special significance to the world community as, today, the world has begun 
attaching importance to India. It is in recognition of the important role of India 

that when the Prime Minister was transiting back through the United Kingdom, 

the British Prime Minister emphasised that he too wished to consult. I wish to 

point this out to assert that it is ncessary to see the whole approach to the 

management of international relations, not just post-September n, right from 

the beginning, the Government was engaged in consultations with, perhaps, 

all the important countries, in the shortest possible time. This was not so in 

any earlier similar period.' I have been in touch, not only with the countries 

cited by the hon. Member, Shrimati Saroj Dubey, but also with my 

distinguished counterpart in China and Iran, which were amongst the first 

countries with whom I was in touch. 

I have been in constant touch with the Foreign Minister of Saudi 

Arabia, with the Secretary-General of the Arab League, with the Foreign 

Minister of Turkey, with the Foreign Minister of Egypt, with the Foreign 

Minister of Tunisia, with the Foreign Minister of Morocco, with all the major 

countries, the Arab League - indeed, personally, the Prime Minister also -with 

the President of the Palestine, Mr. Yasser Arafat. So far as the international 

consultation is concerned, there has been nothing lacking. India's views have 

been sought by the European Union. Never have there been so many Joint 

Working Groups or Joint Groups on Terrorism with India as now. Never have 

there been so many statements of solidarity and joint effort against terrorism 

as now. Madam, I wish to address myself to some of the other issues that the 

hon. Members have raised here. 
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THE DEPUTY CHAIRMAN: It is tong for you because your throat is bad. 

SHRI JASWANT SINGH: Thank you very much. 

One of the points that was repeated by a number of Members was, 

"Why did India react so early? Why was India among the first to react?" I must 

frankly say that I am astonished at this question, as we are the victims of 

terrorism directly, as few other countries in the world have been almost for 20 

years now terrorism in all its manifestations. When others begin to recognise 

its centrality, we stand up and say we are with the rest of the international 

community in its fight against terrorism and also with the U.S.A.. Then, for 

some hon. Members to say, "Why did you say this? Why did you not wait?" is 

not correct. How could India in its own fight against terrorism, not be amongst 

the front-ranking of the international community and wait for any other country 

to take a lead in this regard? 

An observation has been made that there were no consultations with 

the non-aligned countries. Personally I have had repeated consultations, 
extensive consultations, with them, including with the former Chairman of the 

Non-Aligned Movement. Recently, I joined them in New York. We had a full 

day meeting under the Chairmanship of South Africa, which is the current 

Chairman of the NAM. We also discussed other aspects. At the meeting of the 

SAARC also, we discussed it. So, there is no question of lack of consultation; 

and for India to be at the bottom of the front-ranking nations which stand up in 

the international community against terrorism, to me, is an astonishing 

observation. 

A question was aiso raised, "Why should India support this effort at 

all?" Now, the global aspects of terrorism have been recognised, how can 
anybody else - leave alone India -- address this question, except in its totality? 

That is why we said, we will stand shoulder to shoulder with the international 

community. 

We were advised, "Don't trust the U.S.A., today, they will be with 

you, tomorrow they will abandon you." This is a country not to be persuaded 

by its national interests. I appeal to the hon. Members to base the foreign 

policy neither on nostalgia nor on prejudice. We are dealing with the reality of 

today. We must deal with the reality on the fundamentals. When nations act 

on the persuasion of their national interests, India would determine all the 

issues on the basis of national interests. We will work with the U.S.A. or with 

the international community or with the People's Republic of China or with 

Russia or with the European Union will make clear in our 
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mind that it is our national interest that guides us and determines the policy. 
Just as we are determining our policy on the basis of that national interest, of 

course, all those that we engage with, shall also equally determine their 

policy. So, where is the question of trusting or not trusting? The question here 

is of assessing a situation; after assessing it, influencing the situation; 

influencing not through staying away, but influencing through engagement; 

and having engaged, influencing through persuasion. And, if, at any stage, 

there is any recognition that any country is acting in a fashion that is not to 

India's national interests, of course, there will be no difficulty in not having 

anything to do with it any further. But, to be guided, at the starting point, by 
nostalgia or prejudice, both based on the past or the experiences of the past, I 

appeal to hon. Members, is not really a good foundation for the establishment 

of an approach or a policy for today. 

I have spoken, Madam, quite clearly about the non-aligned. 

Then, Madam, an observation was made that the interests of the 
United States of America are currently limited, firstly, to Osama-bin-Laden and 

then, to Al-Qaeda and a question was added, how we would benefit by it. I will 

just appeal to hon. Members. Here is a situation that we have been pointing 

out to the international community that the centre, the focus, of global 

terrorism had shifted westwards and it got focussed on Pakistan and 

Afghanistan. We have been saying this, in the Ministry of External Affairs, for 

the last three years. This had been got focussed on Pakistan and Afghanistan. 

We have arrived at a situation in which one joint factory of terrorism, a factory 

that is producing terrorists that are acting against India's national interests, 

against India on our territory, a factory that is producing terrorists seven days 
a week, 24 hours a day, 365 days a year, that factory called Afghanistan, is 

brought to a stand-still and the wherewithawls of producing those terrorists are 

dismantled. Are we, therefore, to welcome that development, to support that 

development, or to say, "No, no, because the dismantling was done by X, Y or 

Z, therefore, what have you to do with it, how are you benefited?*? We are 

benefited directly. Directly, we are benefited. As I have said clearly, our war 

against terrorism did not start on Tuesday, September 11; and it does not end 

when they will call it an end. In Jammu and Kashmir, we have stood up 

against terrorists and terrorist attacks; and 
:
we will continue to stand up 

whether the rest of the international community is there or not there. That is 

our national responsibility. But, if the members of the international community 

volunteer and take steps which, in fact, hurt the terrorist activity in Jammu and 
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Kashmir, and thereafter also, if hon. Members find fault with the policy, it is 
saddening, indeed, it is astonishing. One has to go not just by "the United 

States did not do this or that or the other"; one has to go through the list of 

those Al-Qaeda groups; one has to oniy go through the list and recognise the 

inevitability, in addition to the list, of the closure of bank accounts, financial 

steps being taken against foundations, trusts. We made it very clear because 

we had known from experience, the fight against terrorism is not simply a fight 

that involves the military; it is a fight that is psychological; it is a fight that is 

diplomatic; it is a political fight; it is^also an economic fight. When all these 

issues are addressed and the international community joins hands with you 
and addresses the central question of Al-Qaeda of which Osama Bin Laden is 

one component, and many like Al-Qaeda, Jaish-e-Mohammad, Laskar-e-

Taiba. Hizbul Mujahideen and so many others are listed as part of the Al-

Qaeda beneficiaries in some way, they will all be affected and neutralized. 

How is it not directly of India's national interest, cannot be clearly understood? 

In fact, some hon. Members have raised a point of criticism against the 

Government. I appeal to them to address this very issue in this light. A number 

of hon. Members have said that India was left nowhere, because, the 

distinguished Chief Executive, His Excellency the President of Pakistan, 

General Parvez Musharraf Saheb, received a great deal of exposure on the 

media. Madam Deputy Chairman, I wish to say nothing about the media. But I 

do wish to say something otherwise. I think it was some American, who is no 
longer alive. He said some years back that in our present times, we will have a 

situation' in which almost everybody would be famous for about three minutes. 

Those who commented on the prominence that the media was conferring 

upon His Excellency General Musharraf Saheb, the President of Pakistan in 

earlier months, must now be commenting on the fact that the media is far 

more attentive to our friend, Mr. Abdullah, who is currently the Foreign 

Minister of the Government in Afghanistan. Now, therefore, if the media is 

focussing on Mr. Abdullah, who is so close to India, does it mean that 

Afghanistan has now upstaged Pakistan? This kind of observation that the 

media attention is the determinant of the success or failure of a policy, is really 

to my mind, an observation which is not the criteria that ought to determine 

such serious issues of policy. A number of hon. Members spoke of the energy 
aspect, of the theo strategic importance of Afghanistan in the energy sector. 

We have always known that. A number of hon. Members, of course, got some 

wrong figures. 45 per cent of the world's energy reserves are in the Gulf and 

the West Asia. 20 per cent are in the Capsian region.  Of the 20 per cent 

global 
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reserves, we are talking about 65 per cent of the world's energy reserves 
between the Capsian region and the Gulf. The Gulf, as it is, is today entirely 

dominated by the U.S. presence,"not simply their bases, but 20 per cent of 

their investments in the Capsian region, and barely 5 per cent has no exit 

route, which can be benefited through the southern route. We are in direct 

touch. Some hon. Members suggested that we have no policy; our only policy 

is Pakistan. Others suggested that we have no policy for Pakistan either. 

Then, it is all right. So far as the question of energy is concerned, in fact, it is 

this Prime Minister, who directed that energy security will be one of the 

important foreign policy goals, which we have been pursuing, and, in fact, I 
have personally spoken about the agreement. We have signed more energy 

agreements internationally than any other country has signed, than any other 

previous Governments have signed. I have personally spoken of the future of 

the Daulatabad field from Turkmenistan, which is the only substantial field, 

which can find an exit It is Daulatabad field only, and the Daulatabad field by 

itself has no exit to the West. It is a field which is not dependent on 

Afghanistan. We have known from the very beginning of what role UNOCAL 

has played in this, and in future also, UNOCAL will play a role. 

We cannot put a stop to it. But that our policy will be subservient to 
either UNOCAL or to some others; please be disabused of this; not now, not 

in future, not ever. We have a recognition of the centrality of energy, and that 

is how we are addressing the House. Madam, I think I have addressed all the 

points. 

I will share what we have done, because hon. Members want to 

know what is India's approach to Afghanistan. I am a little bit disappointed to 

be enquired about India's approach, this Government's policy, towards 

Afghanistan. When it was the Taliban regime in Kabul, we did not recognise 

the Taliban. We recognised President Burhanuddin Rabbani's Government. 

Burhanuddin Rabbani's Government was the Government that had 

recognition in the United Nations. That was India's policy. We continued to 

support the Northern Alliance. We continued to support, in material terms. We 

continued to support, in human terms. It is this Government that has 

established, for the first time, a hospital at Farkko, just across the border in 

Tajikistan, and, today, that hospital is the only hospital which has certainly 

served for the last two-and-a-half years all the soldiers and the civil population 

of the Northern Alliance from Punchsher to all these names that you are 

currently hearing here.   From Talukan, Kunduz, Falzabad, Mazar-e- 
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Sharif, casualties came. I have the great pleasure and honour, under the 

Prime Minister's direction, as the Defence Minister of this country, to host the 

late head of the Northern Alliance, the great warrior, the great soldier. For 

three days we kept him in the hospital. He went back and in an action, which 

issdirectly attributable to the ISI-Taliban complicity, he was killed. He died in 

this hospital at Farkko. You had asked what our policy was; and our policy 

was to support. What else did the Government do? Even before Kabul fell, the 
Prime Minister took a decision and said, "You must make an announcement 

that a million tonnes of wheat will be offered to Afghanistan". We got in touch 

with Pakistan and we said, "We have a million tonnes of wheat. We would like 

to move some of the wheat through Pakistan to Afghanistan. We will hire 

railway wagons from Pakistan Railways; we will hire trucks  in Peshwar at our 

cost and we will transport this wheat". Pakistan expressed some logistic 

difficulties. They said, "We have some difficulties. You choose an alternative 

route". I may share with you that the largest donor to the World Food 

Programme is the United States of America. In no year, has the United States 

donated more than 600 thousand tonnes of wheat. This year, India is donating 

a million tonnes of wheat for the Afghan refugees. We made a public 

commitment. The Prime Minister directed, "You should make a commitment of 
restarting the Indira Gandhi Hospital in Kabul, which is essentially for women 

and children". I made a public commitment and a team of doctors is already 

there. I am happy to share this information with the hon. Members. A team of 

doctors from India is already in the Indira Gandhi Hospital in Kabul and the 

hospital is functioning. The Prime Minister said, "You announce a credit line of 

a million dollars". We announced it. As soon as there is a broad-based 

Government which is ready to receive this credit, this hundred million dollars--! 

am sorry, it is not one million dollars; it is one hundred million dollars; I beg 

your pardon-credit line is open. That credit line is open, as soon as there is a 

Government and a functioning system in Afghanistan to receive them. 

So far as the Jaipur Foot - I say Jaipur not because of any parochial 

reason; I am from Rajasthan - is concerned, this system which was devised 

by a doctor is, in fact, one system which is highly commendable. Afghanistan 

has been ravaged by mine blasts in 23 years of warfare. Children, women and 

men have lost both their feet. The Prime Minister said that you would re-

establish it. The Jaipur Foot team can do up to 1,000 artificial limbs per month 

which is many multiples( of any other system in the world.   We do it at a 

fraction of the cost.   We do* something 
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which is particularly relevant and useable in the mountainous terrain because 
of the' lightness and flexibility of the foot so devised. I am happy to announce 

that in the next flight, we will send a team of the Jaipur Foot doctors to Kabul 

and to Mazar-e-Sharief and it will be functional. It was under the Prime 

Minister's direction that we sent a team within days of the fall of Mazar-e-

Sharief. Our Amabssador, our defence attaches and doctors were in Mazar-e-

Sharief. They were in touch with all the leadership whose names we are 

hearing currently from Ustad Atta to Rashid Dostum and everybody else. We 

sent a team to Heraat. We also sent a team to Kabul. It was a matter of 

pleasant surprise to me which I shared with the Prime Minister. We left the 
Mission in 1996. In the Mission, the Mission cars are still red labelled. We are 

now making efforts to revive those labels. Of course, the Mission has not been 

cleaned for all these years. We are cleaning the Mission. I am happy to know 

that some of the papers that were left on the tables and on the machines in 

those years, are still on those' tables. I am very unhappy to inform the hon. 

Members that the Ambassador's residence, unfortunately, did not receive the 

same treatment. The Ambassador's residence seems to have become some 

kind of a Headquarters of the Taliban. It was full of ammunition and full of other 

aspects which the Talibans appeared to have left in haste as they exited from 

Kabul. I am happy to inform the House that our people are there. They are 

functional. I am also happy to inform the hon. Members that among the items 

that this team carried to Kabul were 25 to 30 videocassettes of Indian films. If 
there was anything that was on instant and urgent demand, it was these films. 

I am also happy to inform the hon. Members that we will be sending many 

more audiocassettes of our Hindi songs, as soon as I have the clearance of 

the Prime Minister. By the time the next flight goes, we will have received the 

input from Kabul of additional medicines and whatever additional material is 

required and the flight will take all this. It is our intention to start a daily flight 

between Kabul and Amritsar as soon as normalcy returns in Afghanistan. We 

will be doing this in Mazar-e-Sharief also. So far as the current situation in 

Afghanistan is concerned, the hon. Members are fully briefed by a number of 

television stations that are operating out of Kabul. Since I had no knowledge 

and no assurance about the security in Kabul when we sent our first flight, I 

would like to assure the hon. Members that in the next flight that we send after 
the Prime Minister approves it, we will be sending other journalists and 

television teams so that the widest possible public in India is able to see how 

India is a central factor,in the consciousness of Afghanistan. 
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Some hon. Members said, "It is because we have nothing to do with 
the Six plus Two; India is nowhere." It is not possible that India is nowhere in 

relation to the future of Afghanistan. It is just simply not possible. Please shed 

that inhibition of yours. The Six' plus Two came into existence in 1997. This 

Government had nothing to do with the Six plus Two; we did take a decision 

that we will have nothing to do with Six plus Two because the countries that 

were part of the Six plus Two wete* a part of the problem. How can problems 

become solutions? And, I don't want to name the countries. The hon. 

Members asked, "What is the point? You are only a part of the G-21 

countries." Yes, we are part of the G-21. We are part of another 21 nations of 

the world. 'For development of Afghanistan, we are not called upon' is another 
observation. India has, actually, been called upon; we are going there in the 

observer status. We cannot be participating in the discussions that the 

Afghans want to have amongst themselves, under the aegis of the United 

Nations, under Rabbani's control. We don't want to be among that. The 

Afghans would decide' what the future of Afghanistan is to be. India is 

amongst the countries that have been asked to send two representatives. 

That is why our representatives have gone there. How can there be a solution 

to Afghanistan without India? Yes; we are not immediate neighbours, but we 

are in the neighbourhood of Afghanistan. And, please, I do appeal to the hon. 

Members; certainly, find fault with the Government; but in the process of 

finding fault, don't find fault with the totality of India's* relevance and centrality 

to the issue. 

Madam, I will keep the hon. Members briefed as often as required. It 

is a evolving situation. As regards what to do with Pakistan, etc., I would, much 

rather desire, the Prime Minister, when he replies to this debate tomorrow 

address this question. But, so far as Afghanistan is concerned, so far as the 

visit of the Prime Minister is concerned, I have, to the best of my ability, 

addressed all the questions raised. I don't have anything more to add. Thank 

you. 
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LEADER OF THE OPPOSITION (DR. MANMOHAN SINGH): 

Madam, the hon. Minister of External Affairs has dealt with many issues. But,  

I think,  he has not touched upon some of the issues that were 
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highlighted here. Certainly, in my speech, I was not swayed by either nostalgia 
or ignorance and I had, specifically, in the context of the Prime Minister's visit 

to the three countries, raised this question: Is it a fact that our perception of 

what is happening in Jammu and kashmir is being shared by the members of 

the Global Alliance, in particular, Russia, the United States and the United 

Kingdom, which the Prime Minister visited? The hon. External Affairs Minister 

did not answer that question. Also, the hon. Minister talked about three years 

of talking to various countries. We know, for example, that the hon. External 

Affairs Minister has been talking to Mr. Talbott and the other American 

interlocutors. But, I think, it would benefit the country enormously if some 

details of those negotiations, which remain secret, are published so that the 
country knows, for example, what has been discussed and what has been 

agreed to between our External Affairs Ministry aqd the Government of the 

United States in those 13 or 14 rounds of discussions that did take place 

during the last three years. 

SHRI A"RJUN SINGH: Madam, we have all listened with rapt 

attention to the speech of the hon. Foreign Minister and he has covered a lot 

of ground. Apart from what the Leader of the Opposition has just said, there 

are some points which have also been addressed to the hon. Prime Minister. 

I^ would request him that, in spite of his inhibitions, he must speak tomorrow 

and address the House. 

.��/���-: *� L�	� ���� 7� ��  
'( "�	'	� �+ �ह%� Q �( हN 7�	� -��� ��  
'(E 
�' Q� $	ह� D'� 10-15 
��, ह� �+'�E  

��  $� ��ह��� /���#��: �ह[, �ह[, �N 'X�	 �+'P��	E 

.��/���-:  Q� �� �+1 �	��-� �ह[ ह.E Q� 
7��	 $	ह� �+'�E 

SHRI JASWANT SINGH: Madam, the honourable, the Leader of the 

Opposition is right; he did raise this issue. It is not that I wanted to deliberately 

avoid any of the issues that any hon. Member raised, leave alone what the 

hon. Leader of the Opposition raised. And he said it particularly; I didn't miss it. 

You did, Sir. You did raise the issue. On the question of Jammu and Kashmir, 

what is the current approach of Russia, of UK and of USA? The United States 

of America and the UK had expressed the view prior to the visit of the Prime 

Minister. In fact, during the visit of the Prime Minister to Washington, Jammu 

and Kashmir, the word 'Jammu and Kashmir', the State of Jammu and 

Kashmir, what was happening in Jammu and Kashmir, did not feature in the 

talks with President Bush at all, because the Prime Minister had not gone to 

Washington to either discuss 
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Jammu and Kashmir or to discuss our relationship with Pakistan, our western 
neighbour. It was purely a bilateral visit, on the invitation of the United States 

of America. And the question of discussing it and that visit becoming a kind of 

a visit where the United States of America either plays some kind of a role in 

regard to Jammu and Kashmir or in regard to Pakistan was simply something 

that we had ruled out completely, clearly and unambiguously, in advance. Sor 

the question just simply did not arise either in America or in other forums. 

Now, the approach to Jammu and Kashmir that the United States of America, 

as also Prime Minister Blair, took, was, I think, clarified by the Prime Minister 

when Mr. Tony Blair came here. They were of the view that at the current 

moment, the international community's attention being focused on addressing 
the situation in Afghanistan and the situation in Afghanistan being crucially 

balanced at that time, it would overload the existing international agenda if 

any other issue came on the surface. We said, "All right. Fine; because our 

war against terrorism in Jammu and Kashmir, again, is not dependent on 

what you do, what you say and it did not start from there". 

On the second aspect of what you said, about my discussions with 

my counterparts in the United States of America, not just simply with my 

friend, who is no longer in office, Mr. Talbot, but also with the Secretary of 

State, Colin Powell, the Secretary of Defence, Donald Rumsfield, or the 

National Security Advisor, Condleeza Rice, I am sure the hon. Leader of the 
Opposition recognizes that much as I would like to benefit by publishing 

everything that I have -- I will, no doubt, make a great deal of money by 

publishing it - unfortunately, I cannot share, because I am bound by the rules-

and conventions of a number of such discussions that are held as confidential 

and private, and I am bound by the confidentiality of the discussions; so, I 

cannot share them. But about the essentials of these discussions, there have 

been a number of discussions in both Houses of Parliament over the last 

three years. I can assure the hon. Member that there is nothing substantial or 

important that I have ever kept from the Parliament or from the country in this 

regard. The details, I am afraid, I cannot share. 

SHRI ARJUN SINGH: Madam, I don't want to disturb, but I am quite 

sure the hon. Prime Minister appreciates our anxiety that we want to hear him 

because, still, there are some aspects which have not been addressed. I don't 

want to address them now. 

��  $� ��ह��� 
���#�� : �ह	� �N�� �	� 
'�	 ह. �N �' �+'P��	, Q��& "��+; ह+�	E 
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THE DEPUTY CHAIRMAN: Before I adjourn the House, I have to 
announce that as Friday is a holiday; on Thursday, the 29

th
 November, the 

House will discuss the Private Members' Resolution on Education Policy, of 

Prof. (Shrimati) Bharati Ray. Mr. Virumbi has not made his speech, but I think 

we should adjourn the House because we are already... 

SHRI S. VIDUTHALAI VIRUMBI (Tarri Nadu): Madam, I wi speak tomorrow. 

THE DEPUTY CHAIRMAN: You can speak tomorrow for some time. 

Mirza Abdul Rashid, I did call your name, but you were not in the House. 

THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY 

AFFAIRS AND THE MINISTER OF STATE IN THE MINISTRY QF RAILWAYS 

(SHRI O. RAJAGOPAL) : Madam, let them finish today itself. 

...(Interruptions)... 

THE DEPUTY CHAIRMAN: How much time will you take now? 

...(Interruptions)... If the House so agrees, we can finish it. 

SHRI PRANAB MUKHERJEE (West Bengal) : I think, speeches 

should be finished today. We have a heavy agenda for tomorrow. The Prime 

Minister can reply straightaway, after the Question Hour. 

THE DEPUTY CHAIRMAN: Mr. virumbi, after hearing such an 

elaborate reply, if you still have a few questions left in your mind -- you may 

not take all the 14 minutes allotted to your party -- which we may give you 

some other time -- you can just put them. 

SHRI S. VIDUTHALAI VIRUMBI: Madam, I will finish within ten 

minutes. 

THE DEPUTY CHAIRMAN: Ten minutes is still on a higher side. 

SHRI S. VIDUTHALAI VIRUMBI: Okay, I will take five minutes. 

 �� ��घ �'� �,-�: �.M�, �� D	;< �' *gd� '����E  

 .��/���-: *D� ह+ 7	�� -�
7(, �D� �' 12.00 �7� L�	����� 7� 7�	� -� "�� ��E 
��$ �� 
M"�?3� �ह[ ह+�	E  

SHRI S. VIDUTHALAI VIRUMBI : Madam, the hon. Minister of 

External Affairs, in his intervention, has enlightened us further in this regard. 

Madam, all of us, cutting across party lines, appreciate what the External 

Affairs Minister told that we have not joined America, but America has joined 

India in its fight against terrorism. I think, we have to write it in golden 
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letters. But I have one reservation. If America had come forward to condemn 
the Afghan regime when the Buddha statue was demolished, it would have 

been much appreciated. 

Madam, from 1950, we have experienced and lived though many 

wars like the Korean War, the Vietnam War, the Gulf War. Madam, since you 

have asked me to conclude my speech, as early as possible, I would leave 

some points and deal with some important issues only. Madam, we have to 

feel much not only as Indians but also as Asian. Madam, throughout the 

world, there are 12 million refugees. Out of that, 19 per cent are in Europe; 30 

per cent in'Africa; and 44.7 per cent of total refugees of the world live in Asia. 
It clearly shows that the Asians are much disturbed by the wars. Madam, it 

has not started now; for more than 23 years, the Afghans have been suffering. 

I can say that the people who had an eye on the oil reserves of the Central 

Asian Republics of the erstwhile U.S.S.R, wanted to disintegrate the U.S.S.R. 

At that time, this process was started. Still it is not complete, even though 

some of the Central Asian countries have actually been carved out of the 

former USSR, because of the actions by some European countries. 

Madam, for the first time, the,trouble started with Mujahideen Vs. the 

USSR, until 1989. Then, Mujahideen Vs. the Nazibullah Government till April, 

1992. Between 1992 and 1994, there was a civil war among the various 

groups in Afghanistan. In 1994, the Talibans captured the capital, Kabul. That 
was in 1994. The Mujahideens formed a coalition. Then, Al Qaeda took birth. 

Who are the father and mother of Al Qaeda? Everybody knows it. Madam, the 

war against terrorism was started and was supported by the Conference of 

Indo-European Union. The 21 leaders of Latin American countries now 

support it. Day before yesterday, they supported it. It is supported by the 

United Nations Resolution No. 1368 and 1373. Resolution No. 1368 

condemns the attack by terrorists. Resolution No. 1373 calls for international 

peace and security. Concerned by terrorism, this stand is taken. All these 

things have happened. 

Now, Madam, the concern before us is the widespread network of Al 
Qaeda. It has spread across 26 countries. It is not going to be stopped only by 

getting rid of the Talibans in Afghanistan. The Afghans, by birth and nature, 

are peace-loving people like Indians. They had their own Royal Jirga. The 

Royal Jirga was demolished first by the Talibans. The Royal Jirga is nothing 

but a tribal assembly. They were headed by the chieftains of the tribals. They 

were demolished by the Talibans. I want to conclude my speech as early as 

possible. 
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The military regime of Pakistan, under President Musharraf, has got 
further strengthened by exploiting the Afghan issue. Madam, the Pakistan's 

present regime is being supported by the OIC, comprising 57 member 

countries. ^ think, those 57 member countries are with Pakistan, as far as the 

definition of terrorism is concerned. According to them, terrorism is different 

and the legitimate fight for self-determination is different. If my memory is 

correct, they have passed a'resolution too to that effect. In that respect, 

Pakistan has got the support of not only the OIC, but also that of the United 

States. Therefore, the hands of Musharraf are strengthened further. 

Therefore, the democratic process, that is talked of now, may get further 

delayed in Pakistan. This is what I fear. When there is no democratic process, 
or when it is being delayed, how are we going to solve the problem of 

Kashmir? This is going to affect us. The Americans can't get rid of the 

Talibans completely, because they have 250 tanks and 250 fighters and 

powerful planes with them, compared to the Northern Alliance's hardly 60-70 

tanks and 15,000-20,000 men. Now, the Taliban's hold has come down 

because of the attack of the Americans. The Tomohawk missiles have been 

utilised for attacking the Taliban hideouts. One Tomohawk missile costs 10 

million US$. They are being utilised over there. In spite of that, the Talibans 

are fighting. 

After this war is over, until and unless a proper democratic system is 

established in Afghanistan, the Pakistan regime would have increased 

cooperation with Afghanistan and fight against us. Therefore, our 

concentration should be on a different matter, that is, how democratic process 

can be established in Pakistan. The Kashmir issue is going to depend on that. 

Yesterday the former Prime Minister of Pakistan met our Prime Minister and 

held talks with him. We do not know whether these talks were directed 

towards democratic process in Pakistan or not. We hope the hon. Prime 

Minister will indicate the interaction that he had with the former Prime Minister 

of Pakistan. Madam, as far as our Party, the DMK is concerned, we are 

second to none in condemning terrorism in any form. Madam, .what our hon. 

Prime Minister stated after his visit, we consider it as a reply to the resolution 

of the OIC. I quote from the Press statement of our Prime Minister. It says, "All 

the leaders agree that terrorism should be tackled on a global and in a 

comprehensive manner, that no political, economic or ideological justification 

for terrorism is acceptable." This is the observation made by the hon. Prime 

Minister. As far as this statement is concerned, we stand hundred per cent by 

the Prime Minister. We will strengthen his hands.   We will see to it that 

democratic 
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process in Pakistan and Afghanistan is furthered thereby terrorism is 

minimised. I feel that we cannot contain terrorism by military and weapons 

alone. The medium of buying weapons is not the American dollars only. 

Terrorists are using narcotics as a medium of Exchange for buying arms and 

ammunition. Until and unless we are able to control the movement of 

narcotics and our intelligence is further improved, we cannot stop terrorism. 

Narcotics movement takes place from Pakistan to European countries via 

Gujarat, the Southern States and Sri Lanka. Therefore, we have to keep an 

eye on that. That is number one. Our intelligence system has to be improved 

further. We have also to improve our communication system as well as the 

information technology. We should curb the narcotic movements. If all these 

things are done, I feel, terrorism can be stopped once for all. With these 

words, I conclude, Madam.  Thank you. 
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† Transliteration o' the speech in Persian Script is available in the Hindi version 
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The House then adjourned at fifty-eight minutes past 

five of the clock, till eleven of the clock on Tuesday, 

the 27
th
 November, 2001. 
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